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Anncxurc-10

M/s Vishvakarma Paper & Boards Ltd., R:unnagar lfoad, l(ashipur, Dist. US Nagar.

Coordinates:

Name & Address of the Industry; M/ s Vishvakarma P'aper & Boards Ltd.,
4.5 km, Ramnaar Road, Kashipur,

HpH!'.'.Magar. ttarak hand
/.,1ri111,I,, i','i ')85-1.f.l

I.

Contact person:

Contact No, and E-mail

l.0111•i111,I,· · .''J 2-11/./IUc------------------'-!·-- ---- -- -- ·-
Mr Vi,ash1 .lain
( ·u11111cl No.: 'JX.170118277

2. D:llc lli' Vi,it: 2X.10.21121)

Type of Industry Sector:

Operational Status

J.

-1.

Paper & Pulp

\pro based includinp waste paper (Kraft l'aper)c---+---------------J
C'IPsL'll since(} I .fJ(J.202/J

5. ObserYalions made during the visit -

I. The unit \\':JS found non-operational at the lime or liisil.

2. Unit has storpcd its manufacturing operations s i11ce 0 1.06,2020 (Annexu re-I0.1 ).
6. Photographs:

Signature

Fig.4: CTP outlet channel dry Flg,5: OCEMS _di__,sp_l_ay'------'--"----'-----'-...;.._--'-''-'----'
Signature of the inspecting official>
Sr. No. Name of the Officials

J.

2.

Sh. C. 13 Chourasia, Si:.'E', Cl'CI!, Delhi

Dr. Pankuj Kumar, Se.'D', CPCI, Delhi

3.

4,

5.

Sh. Narcsh Goswami, J{cgion:il Olfaer,
Kashipur, UK PCI
Dr. Abhas Ku111:ir. Se. 'fJ', l'l'CII, Delhi

Sh. Ankit Sh1Jkh1, SHF, Cl'Cll, Delld

Page 1 of 1



GIN NO. U21015UR1986PTC007633

!/i' th·et14, i i « } ' I
> } t r t hf l a ii f f t u « i

Works & Regd. Office : 4.5 Km., Ramnagar Road, Kashipur (Udham Singh Nagar)
Phone: 05947-274756, Email: vpbl@rediffmail.com

Date-22-06-2020

To,

The Regional Director

Regional Office

ES! Corporation
Wing-4,Shivpuri ,Prem Nagar

Deh rad un,Uttrakhand

Sub:-Regarding temporary closure intimation w.e.f.01.06.2020 61000420150000801

Sir,

We would like to inform you that we have temporary closed the all manufacturing
activities w.e.f. 01.06.2020 and it is also inform you that we are enclosing herewith details
as under­

1- Application Copy of Electricity Power disconnection
2- Copy of Electric Bill

Kindly do the needful and oblige.

Thanking You
Yours Faithfully
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GIN NO. U21015UR1986PTC007633

WISH A IRMA FAVER& BO A PI TL1D.
Works & Regd. Office : 4.5 Km., Ramnagar Road, Kashipur (Udham Singh Nagar)

Phone : 05947-274756, Email : vpbl@rediffmail.com

Date-22-06-2020

To,

The Regional PF Commissioner

Regional Office

Khurana Complex, II nd Floor
Nainital Road,Haldwani

Sub:-Regarding temporary closure intimation w.e.f.01.06.2020 UK/HLD/16523

Sir,

We would like to inform you that we have temporary closed the all manufacturing
activities w.e.f. 01.06.2020 and it is also inform you that we are enclosing herewith details
as under­

1-Application Copy of Electricity Power disconnection

2-Copy of Electric Bill

Kindly do the needful and oblige.

Thanking You
Yours Faithfully

Fer tlt;a!arm p,,, :a ma apr &2177±3Pt !4

~
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India Fat
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Annexure- 11
Mis B:rnwari Paper Mill Ltd., 4" km stone, Rampur Road, Kashipur, Dist. US Nagar (UK)

I. Name & Address of the lntlustry: MIs Ianwari Paper Mill Ltd.
4" km stone, Rampur Road, Kashipur,
LS. Nayar, Utarak hand

Contact person: Mr. fo'>hir Si111.•,h < ioraya, Managing Director
Contact No. and E-mail E-mail- banwaripupgrmill@yahoo.co_in

l'lw11c - 1JX.17(J77886·---- -- - - -·--------·---- -----
Co-ordinates 291+09.6"N, 7858'48.0E; 29.236000, 73.980000

2. Date of Visit: 27.10.2020
3. Type of lnduslry Sector: P'aper l'ulp (€2 category of chanter)
4. Operational Status Operational
5. Name of main Raw Material Waste P'aper I
6. Name of Final Product (s) Kratt paper !

'7. Installed Production C:1p::ici1y 55 Metric Tonnes / Day (as informed by unit during I
visit) I---S. Consented Production Capacitv 1650 MT/Month

9. Actual Production Minimum 302.6 MT/Month (June2020) and I
111::iximum 183 7.J7MT/Month (August 2020) I

I

as per production data log-book (June 2020-- I

October 2020). (Anncxure- 11.1)
10. Production on the day of visit 45.2 MT/Day (as informed by unit during visit)
I I. Consolidated Consent to operate and Previous consent expired on 31.03.2020 '

authorization (CC.'\) under section-25 of the (Annexure- 11.2)
Water (Prenntion and control of pollution) Act. Applied for renewal on 1-1.02.2020. (..\nnexure-
1974 and under section -21 of the Air (Prevention l 1.J)
and control of pollution) Act, 1981 and
Authorization under Rule 6 (2) of Hazardous and Previous consent extended upto 31.03.2021 as per
other wasre (Management and Transboundary UKPCB office order dt. 25.06.2020 (..\nnernre-
i\fovement) Rules. 20 l 6 I IA)

112. Manufacturing process Process llow diagram al'lached .'.ll ..\nnexurc- 11.5
I 13. 'NOC from CGWA for abstrnctinn of' Ground No. Applied for new NOC from CG.A' II j Water (Yes/ No) (30.09.2018). Application for issuing NOC for
I I ground water extraction vide letter dated

0 l . I 0.2018 A 1111ere- I I. ti)
14. I Sources of Water Supply - In case or 13ore well 02 bore well (01 operational and () I standhv)

mention numbers Water meter installed and logbook maintained
15. Fresh Water consumption 622.::'7 1'LD

(Average from Logbook if available) (t\s Jll:'1· lnghuok from June2020 to October, 2020)
(Allllt'\IIIT-11.7)

16. Fresh Water consumption on the day of' visil 273K11
17. whether ET ex»t (Yes / No) Yes (Flow diagram at Anneure-IL.8)
18. Operationalans of+ijdionlwoilinjj Functional

/ Non-Opcra1io11al / 1Jdi1m:1
-·-----·---~--.
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% 19. Details or El'nuent Trcntlllt:'llt ri·lant ( 1·::TI') . -
- ---- -·-·- .. - -- - -··- - ··- -- -· •·ft-••--------.. ----
Har Screen­ Lq11:1li1,1ti1111 t:-1nk -- I fill Scrccn - Stdi
ell­ I'rimay clifier- Aeration Tank - Secondary
'lifie1 Tear Water Pit- Miron filter .PSFACE

----·- ·--- - Slue yin Ied.
20. Status or Flow Meter (s) inst:llkd ill Inlet. I I, IIV r-.-1<-lcr fol 111·-.!;1 lied. Vnoth reading

Inlet of ETP - (Yl's / No) ltur iy' I'pvti ol ild tot be Inc:rared; thc unit
Outlet of ETP - (Yl'S / No) was not havip menaurinpatan":rent.
Recyding line - (Yes/No) Ouflct: l·low Mctcr itr.tulled. /.nth and

l lltrw,1111ic [low lllClcr. tlo on1l0 duri:!
inspection. I

Hcrydi11i.: lint I·. lcctromaeti fl,w meter'
installed. In«tantaneo, reading during iw,r•:cti<,r,: I

Ib r., , I

115.65m'hr; Totalizer n.:aJing durmg viat: I
625621.18 m' :

21. Consented Discharg<.: (KUJ) 900 KLD '''.,.., Raw ellluent generated (KLD) 26ll7.89 KU) ( /\s per the logbook. at Annc:xure- i
--· 11.9) '1
,~ Treated ertlut?nt rec~·ckd (KLD) 1410.98 KU) (As per the loghook at Annexure- '
.:..).

I 1. I 0) I

24. Actual Treated etlluent discharge ( K LO) 385.91 KLD 'i
(/\s per the logbook at Annernrc-1 I.I I/ I

25. Treated ef11uent discharged Oil the day of visit No discharge obscrvtd 31 the time of visit. A II !
I

(1--:.LD) treated eflluents recycled to process. :
I

26. Sample Collected from ETP (Yes I No) ;\s mentioned in SI. No JI

27. t\!ode of treated effluent disposal as observed Discharged into Nakatiya NalJ - Kashipur drain to

during visit. Bahella leading to Kosi river.

28. Any Bypass observed. Ifyes, then collect samples No
for analysis and attach photographs) (Yes/
No)

/ 29. i Whether OCEMS installed (Yes/ No) Yes (BOD, COD, TSS. pH and flow)

30. i'-,fanagement of hazardous wastt:s Sent to registered vendor K. Nandini Refineries,
Pilibhit, UP for Annexure-1I.1?

31. EfOuent Sample Analysis results

j Source pll COD BOD TSS TDS Color \ILSS \IL\'SS I

Inlet before 5.7 3JJ6 1675 1651 5588 171 - -
Hill screen
Jnlct after 5.9 31 (i(J 1-170 2828 57::-1 I56 - -

Hill screen -·- . ·--·----
Outler 7.1 117 19 .,:: IJ0-1 15 - -

OCEMS - -
·--

Aeration - - - - - 2175 1872
- --- ·-· -- - - - -~---·-

Slam.lard* 5.5 - !J.O . JO 100 - - - -
- --•- •-- ------L----.- ---·-- - w•-'----- •- ~ •- -•• -•• •• L------•-•-

All unih in mwl rH!'fll pll anti fulor; color 11H·a,11red in rnlor 1111its
Standard applicable as prescribed in Environment (Protection) Aet, I) for small pper ad pulp industry.

410
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32.

Parameters Bore well within preml; 1 10500:2012 (pemtIhle limit I

Groundwater samples analysis results

pH -------- _ abene ot alternative source) -7.2 6'5,Conductivity 322 ·-·-- -------··--·--- ·--·~-------
--- --· - -- ---------COD BDL

TDS 180 ---------2000Colour ··--- ---·---- -- ______ ..,. __
--·--- ---·--------BDL
15

Total Alkalinity -------- -----------· ·--- . ----------~155
600

Total Hardness ·------···--·- ----- --·------164 600
Sulfate 09 400
Cl' 10 1000
F ----0.2 1.5
As BDL 0.05
Cd BDL 0.003
Co BDL -
Cr BDL 0.05
Cu BDL 1.5
Fe 0.05 0.3 IMn BDL 0.3 I

INi BDL 0.02
Pb I BDL O.Ql
Sb BDL -

Se BDl 0.01
V BDL

IZn O.Ql 15

Alf units in mg/I except pll, color and conductivity; color measured in color units and conducri, it) in
mho/cm.

33. Observations ofjoint inspection tcarn-
1. The unit and its EIP were found operalional.

2 The unit is recycled fiber (RCF) based paper mill that uses waste paper as raw material and
produces Kraft paper.

3. The production data log-book (June 2020-October 2020) was examined and it is observed
that maximum production 1837.37M1month was carried out in August 2020, which is more
than consented capacity of 1650M/month.
as per data provided from (Annexure- I.1)

4. The unit's Consolidated Consent to Operate and Authorization issued by UKPCB expired
on 31.403.2020 (Annexure- I1.2). Ihe unit applied for its renewal on 29.02.2020

Page3of7
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(Annexure- I 1.3). Previous conscnt c.,tc1Hkd t1p t,,, \ .0:1.2021 ac; pcr I 1Kf'CB off,~,: orJ,~

dt. 25.06.2020 (Anne:rnrc- 11 A).
The unit has applied for NOC for withdrawal of roulwater from GWA on 01.10.2018

(Annexure- 11.6).
The unit has 02 [ore well (0 operational and 0I ·tadby) with intalled fl ow meter for

abstracting [:'.rnt11Hlwakr. ( Fi,:.:. IOl
V- Notch is installed at inlet (Fip..) and outlet Fin.7 ft 1low meat Ive wit ha.'
also instalkd ul1r:1,1)11ic !lnw 111ckr :ti 1-. 11' rn11kt lint "1,icl, ,., di•.pl:,y•:•l it,, JI I \1\ /l·il;'..liJ
The unit has installed I Iii! SCl'l'L'II lc1r lil1L'I' n.:1.'ll\l' IV ( Fi,:.:..-t} 110111 raw cf1hunt _and '+«Hell1

110w being used as buffer tank.
() The unit has instalkd 1'.licrnn Filler :111<1 Du:il Media I ilter for tertiary treatment, Fig.6)

10. The unit has installed diffusers in equalization tmk to oil accumulation of lid, at 1l:

bottom and rnaint:1i11i11!; hP111Pgc11city.
[I. The unit has installed sludge press for dewaltering of lude ycratd from primary al

secombry el:nili(·rs. Th,· tliinl sludge is suit! to board mak in! 1111ib ( r·i~.12)
12. The unit h:1s i11st:1lkd tl,11\' rnelcr 011 the recycling lirn: c:irryi11g lrc:1tcd cl !l11cn1 ,1f1t.:r l'.:rti:1r:,

treatment 1l'1 prt),foction pr'I.KCSS area. (fig.9)
13. At the time of ,·isit. it was observed that the u11it was recyclin~ entin: quantity of t::rtiar:r

treated enluent and there was no discharge as evident frorn ET!' outlet d13rirv:I l fi~.'7)

I..J. Sludge press wo.s found non-operational at the time of visit.
15. As per the log.boo\.;, of fresh water consumption submitt<::d by the unit r,1r dur.111,Jn Ju11: tu

October. :020. unit is consuming fresh water @ 9.02 KL/MT or prod11c1 :1~Jin,l th:: clurt1.:r 1

ncnns of IO KL/r--.1T.
J 6. As per the log.book of treated eftlucnt discharge submitted by the unit !'or dur.:1ri,,n Jun-: to

October. 2020, unit is discharging treated eflluent rZJ: 5.5 7 KL/1\H of produ...:r J~1inst th,;:

charter norms of 6 KL/MT.
17. The unit has installed OCEf'v1S for BOD. COD, TSS, pH & ll,1\\ anJ Ins rro, id~d

rnnnecti,ity to CPCB server. Fig.8)
18. The analysis results of samples collected from ETP outlet (i.e. rccyelink'. r,,inll ,h,_H,~ pH:

7.1 (against the consent norms of 5.5-9.0), BOD: -t9 mg/l (against the consent norms of )
mgilJ and TSS: 42 rng/1 (against the consrnt norms of 100 111~1Jll.

I 9 The ana I ysis resu Its of s:.imrlc co I lcctcd from aeration tank shows t\ I LSS: 2 I 7) mg l.
20. As per analysis results of !rented cfllm•nl samples colk~·tcd frnm l lT outlet, the unit is

non-complying w.r.t to tile st ipulattd d isclwrgc 1wrn1s ,,r fl()() (3hmgb) as per Consolidated

Consent to opcr3k.
21. 13orc well water sa111pk'> colln:tnl l'w111 inside th,· 1111it ·, premises, are complying .r.t.

stancbrd laid duwn i11 IIIS 11)5002012.
22.The unit has maintained logbook for boiler ash eneation (\nnere-L.I). ls per uni

representative, the boiler ash is used for landfillinp,
23. The unit ha'; maintained log.huok fur ckctricily rn11st11nptiu11 at l:TI' ;rnd cl1h1,·11I s:1mpk

analysis results of till.'.ir i11-!1011'.-.C l'IIViro111111:11tal l:tht1nt((l1')' .
,___...,_ - - --·---------------

. I
I
I S.

( 6.

7.

8.
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r
3•1. Conclusion:

1. The unit is non-complying w.r.t, treated effluent discharge parameter 13OD: 49 mg/I
(against the consent norms of 30 111g/l).

ii. The maximum production 1837.37MT/month (carried out in Aust 2020), is more than

consented capacity of 1650MT/month, Hi i, violation of Consolidated Consent to
operate and authorization (CCA).

35. Recommendations or ,loin I l11spl'clio11 'f'l':1111:

1. The Unit shall obtain NOC for withdrawal of groundwater from CCiWA.
ii. Tile Unit shall operate ETP properly and shall comply with the treated efnucnt quality

parameters w. r. t. consented norms.

The Uni! shall n:slricl 111ax111111111 production In 1650.0MT/month ac::. per capacity
permitted in Consolidated Consent to operate and authorization (CCA). I

111.
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Fig.1: Entry gate of unit
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fl.11: 5lude holdinp tank
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Signature of the inspecting officials

Sr. No. Name of the Officials Signature

I.

2.

3.

4.

5.

Sh. C. B Chourasia, S.'E', CPCB, Delhi

Dr. Pankaj Kumar, Se. 'D', CPCB, Delhi

Sh. Naresh Goswami, Regional Officer, RO
Kashipur, UKPCB
Dr. Abhas Kumar, Se. 'B', CPCB, Delhi

Sh. Ankit Shukla, SRF, CPCB, Delhi
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( BANWARi PAPER Mills lro.
4 Km. Stone, Ramnagar Road, KASHIPUR - 244713 (Uttarakhand)

BPML/2020-21/

TO WHOM SOEVER IT MAY CONCERN

This is to certify that our production data of year 2020-21 are as
under.

Month Production in MT
April 20 0.00
May 20 0.00
June 20 302.685
July 20 1214.368
Aug 20 1837.403
Sept 20 1608.303
Total 4962.759

For BANWARI PlP MILLS LIMITE. D

it. #' -GPBR }
t!'-i!
$ ·\' ' "\ \..\\
ste748e ")

(I.S.GORAYA) e '}/3;;

MANAGING DIRECTOR ~~~81t}i::/

E-mail : banwaripapermill@yahoo.co.in, banwaripurchase@yahoo.com

Ph. : 05947-274880, 275740 I CIN: U21015UP1980PLC005111
ISO 14001 : 2004•. • . A
ISO 9001 : 2008 . s 3131•

L/16



PRODUCTION FOR THE MONTH OF JUNE-202
DATE QTY. Mt.
01-06-2020
02-06-2020- -
03-06-2020
04-06-2020
05-06-2020
06-06-2020
07-06-2020
08-06-2020
09-06-2020
10-06-2020
11-06-2020
12-06-2020-
13-06-2020
14-06-2020
15-06-2020
16-06-2020
17-06-2020
18-06-2020
19-06-2020
20-06-2020
21-06-2020
22-06-2020
23-06-2020

-
24-06-2020
25-06-2020
26-06-2020
27-06-2020
28-06-2020
29-06-2020
30-06-2020

TOTAL

; --
1

0.000
0.000
0.000-
0.000

-
0.000

58.5643
85.9890
84.7984
73.3340

0.000
0.000
0.000
0.000
0.000
0.000·
0.000
0.000
0.000
0.000
0.000
0.000
0.000
0.000
0.000
0.000
0.000

;-
0.000,
0.000
0.000
0.000

302.6857

t
!

I,-
1

l

j-
!_,

-·.. ...-----«±"to
'4 .j >
l, •

412
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PRODUCTION FOR THE MONTH OF JULY-2020
1----

0.000

-

20-07-2020
21-07-2020

40.6142
58.5662
30.6296

09-07-2020 64.8844
10-07-2020 70.035------.
11-07-2020 35.866
12-07-2020 42.817
13-07-2020 62.229
14-07-2020 58.680
15-07-2020 63.159
16-07-2020 56.309

·--------
17-07-2020 61.118
18-07-2020 62.094
19-07-2020 59.048

59.802
59.072

DATE QTY. Mt.
01-07-2020 0.000
02-07-2020 0.000
- ------------
03-07-2020 0.000
04-07-2020 0.000
05-07-2020
06-07-2020
07-07-2020
08-07-2020

22-07-2020
23-07-2020
24-07-2020-
25-07-2020
- - ·-·-----·
26-07-2020
27-07-2020
28-07-2020
29-07-2020
30-07-2020
31-07-2020

37.708
64.272
0.000
-
0.000
0.000
0.000
0.000
71.525
56.835
99.105

­

TOTAL 1214.3684



•
(

DATE
01-08-2020
02-08-2020
03-08-2020
04-08-2020
05-08-2020
06-08-2020
07-08-2020
08-08-2020
09-08-2020
10-08-2020
11-08-2020
12-08-2020
13-08-2020
14-08-2020
15-08-2020

-
16-08-2020
17-08-2020
18-08-2020
19-08-2020
20-08-2020
21-08-2020
22-08-2020
23-08-2020
24-08-2020
25-08-2020
26-08-2020
27-08-2020
28-08-2020
29-08-2020
30-08-2020
31-08-2020

TOTAL

-
77.507
68.824
69.284
49.565
67.344
71.091~-
65.681
63.146
79.168
75.208
0.000
0.000
0.000
0.000
0.000
67.242
75.037
---

75.913
85.868
78.658
--1

75.139
-

74.242
76.702
77.529

I

72.807
65.333
66.888

I
!

1837.403

±

PRODUCTION FOR THE MONTH OF AUGUST-2020
.QTY. Mt.

67.618
60.840
65.152
65.617



(

PRODUCTION FOR THE MONTH OF SEPTEMBER-2020
--- - - --

DATE QTY. Mt.
01-08-2020
- -

02-08-2020
03-08-2020
04-08-2020
05-08-2020

-
06-08-2020
07-08-2020
08-08-2020
09-08-2020

-
10-08-2020- -
11-08-2020
12-08-2020

-
.13-08-2020
14-08-2020
15-08-2020
-
16-08-2020
17-08-2020
18-08-2020- -
19-08-2020
20-08-2020
21-08-2020
22-08-2020
23-08-2020
24-08-2020- .
25-08-2020
26-08-2020- - '
27-08-2020

63.123
80.917- - - --
74.459

l

79.705!
-- - - -

0.000
0.000'
0.000

- - 1-
75.743
85.730- - -
0.000- - ,-
0.000
0.000
0.000

75.963-
88.958
80.859-
76.578
- -

69.802
72.255
71.980
73.831
72.344-
0.000

4
Ir

7
- -l

I
I
I

I- t

93.298
71.569

r------
77.947
78.539

_j _

- J -
'

28-08-2020 0.000
29-08-2020 76.212
30-08-2020 68.491

I
TOTAL 1608.303
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------ ----------------------

DATE
01-08-2020
02-08-2020
03-08-2020
04-08-2020-
05-08-2020
06-08-2020
07-08-2020
08-08-2020
09-08-2020
10-08-2020
11-08-2020
12-08-2020
13-08-2020
14-08-2020
15-08-2020
16-08-2020
17-08-2020
18-08-2020

I

19-08-2020
20-08-2020
21-08-2020
---

22-08-2020
- - -
23-08-2020
24-08-2020
25-08-2020
26-08-2020
27-08-2020
28-08-2020

I

29-08-2020
30-08-2020
31-08-2020

TOTAL

0.000
0.000
68.724
60.919
0.000
0.000
-

68.321
67.906
70.586
70.573
60.284
62.373
60.049
69.465
73.005
65.394
0.000
0.000
0.000
67.917
69.878
62.442
62.945
62.727
64.131
45.201
--

0.000
0.000
0.000
0.000

I
I 1292.0770

PRODUCTION FOR THE MONTH OF OCTOBER-2020
QTY.Mt.

59.237
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HEAD OFFICE

Uttarakhand Environment Protection and Pollution Control Board
29/20, Nimi Road, Dalanwala, Debra Dun (Uttarakhand)

Phone : 0135-2658086, Fax : 2718092. Web : www.ueppcb.uk.gov.in. E-mail : msukpcb@yahoo.com

UEPPCB/HO/Con/B-17/2018/ 4)! Date: 07 .05.2018
REGD. POST

To,✓ Mis Banwari Paper Mills Ltd,
Ramnagar Road, Kashipur,
Distt- U.S.Nagar.

Consolidated Consent to Operate and Authorization hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the "Water
(Prevention & Control of Pollution) Act, 1974" and under Section-21 of the "Air (Prevention
& Control of Pollution) Act, 1981" and Authorization under "Rule-6(2)" of the "Hazardous
and Other Waste (Management and Transboundary Movement) Rules, 2016" notified under
"Environment (Protection) Act, 1986" as applicable (to be referred hereinafter as Water Act, Air
Aet and HW Rules respectively).

PCB ID - 10545
CCA (Renewal)
Consent No. 38200/

Inward ID - 238721

Date 13.03.2018

s. LastCCA Present CCA {Renewal)

No. Product Quantity Product Quantity
(Per Month)

1 Writing & 1650MT/Month Writing & 1650MT/Month

Printing/Kraft Printing/Kraft

Paper Paper

CCA is hereby granted to Mis Banwari Paper Mills Ltd located at Ramnagar Road, Kashipur,
Distt- U.S.Nagar subject to the provisions of the Water Act, Air Act and HW Rules and the orders
that may be made further and subject to following terms and conditions :-
1. This CCA is granted for a period up to 31.03.2020 and valid for manufacturing of following

products with Capital Investment / Net Assets Values 30.06Crs :­

Last CCA Present CCA <Renewal)

Trade Effluent 900 (after tertiary treatment) 900 (after tertiary treatment)

Sewage Nil 15

2. Specific Conditions under Water Act :
(i) The daily quantity of effluent discharge (KLD) :-

(ii) Trade Effluent Treatment and Disposal: The applicant shall operate Effluent
Treatment Plant consisting of primary, secondary and tertiary treatment as is required
with reference to influent quantity and quality.
In case of stoppage offunctioning ofETP, production has to be stopped immediately and
this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(iii) The treated effluent shall be recycled to the maximum extent and remaining treated effluent
after tertiary level treatment shall be disposed to the drain leading to River Bahella.
Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 as amended time to time:-

l pH Between 5.5 to 9.0

2 Suspended solids Not to exceed 100 mg/l

3 BOD Not to exceed 30 mg/l

- 1 -
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4 Absorbable Organic Not to exceed 3.0Kg/Ton ofPaper Produced.

Halogens in effluent '

discharge

(iv) Sewage Treatment and Disposal: The applicant shall provide comprehensive Septic Tank
& Soak Pit as is required with reference to influent quantity and quality.

3. Conditions underAir Act:­
(i) The applicant shall use following fuel and install a comprehensive control system consisting

of control equipment as is required with reference to generation of emissions and operate
and maintain the same continuously so as to achieve the level of pollutants to the following
standards:

s. Stack attached Stack Type Fuel Emission Emission
No with height of Quantity Control standards

(Mt) Fuel Equipment not to
exceed

1 Boiler (12TPH) 40 Agro 12Ton/day Multi PM­
- xl waste cyclone dust 6O0mg/NM

collector

In case ofstoppage offunctioning ofair pollution control equipment, production has to be
stopped immediately and this Board has to be intimated byfax/phone/email with a report in
this regard to be dispatched immediately.

(ii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial, Commercial, Residential, Silence) which
are as follows :­

Standards Industrial Area Commercial Area Residential Area Silence Zone
for Noise Day Night Day Night Day Night Day Night
level in time time time time time time time time
db(A) Lea 75 70 65 55 55 45 50 40

Day time: from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

4. Conditions under Hazardous & Other Wastes Rules-2016¢- ] 4

@) Number of authorization and date of issue: -2&el/.21))Z
(ii) The Factory Manager ofMis Banwari Paper Mills Ltd, Kashipur, Distt-U.S.Nagar is

hereby granted an authorization to operate a facility for collection and storage of Hazardous
wastes.

(iii) The authorization is granted to operate a facility for generation, collection and storage of
hazardous wastes within factory premises for following category ofwastes.

S.No. Category Quantity ofWaste for which Mode of
(Schedule-I & authorization is being issued Disposal
Schedule-I) (MTA)

1 Schedule I - 5.1 0.240 Recvclable
2 Schedule I - 35.3 90.000 Secure land fill

(iv) The authorization shall be in force for a period up to 31.03.2020.
(v) The authorization is subject to the conditions stated below and the such conditions as may

be specified in the rules for the time being in force under Environment (Protection) Act,
1986.

Terms and conditions ofauthorization:
(i) The authorization shall comply with the provisions of the Environment (Protection) Act,

1986, and the rules made there under.
-2­
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(ii) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC.

(iii) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
wastes without obtaining prior permission ofthe SPCB/PCC.

(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in
the application by the person authorized shall constitute a breach ofhis authorization.

(v) It is the duty of the authorized person to take prior permission of the SPCB/PCC to close

down the facility.
(vi) An application for the renewal of an authorization shall be made as laid down under these

rules.
(vii) The unit shall comply with any other conditions specified in the guidelines issued by the

MoEF or CPCB/SPCB from time to time.

aforesaid Acts and Rules.

Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this

CCA.
Competent Authority reserves the right to change/modify/add any time any condition of

this CCA.
Unit has to comply with the other general conditions as annexed herewith. Non
compliance ofany provision of this CCA and provisions of the Water Act, Air Act and
Hazardous & Other Wastes Rules, 2016 will results in legal action under the

i
Member~ary

This CCA is valid for manufacturing of craft paper using waste paper as raw materials
through Pulping & Rolling processes only.

Compulsory documents to be submitted by the Industry/Unit :­
(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 underHazardous

& Other Wastes Rules, 2016 and Third Party Audit Report.
(ii) Environment Statement in Form-V ofEnvironment (Protection) Rules, 1986.
(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste

Storage Area.

7.

8.

9.

6.

5.

Copy to: Regional Officer, Uttarakhand Environment Protection and Pollution Control Board,
Kashipur, U.S.Nagar for infonnation and compliance of the same.~/

.-"Chief Environment Officer

- 3 -
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Uttarakhand Environment Protection & Pollution Control Board

FORM-1
[ See rule 6(1)]

E-HI5 Nehru Colony Haridwar Road , DEHRADUN

CCA-Renewal - 255063 (DRAFT COPY)
Application required for grant/renewal of authorization for generation or collection or storage or transport or reception or recycling or reuse
or recovery or pre-processing or co-processing or utilization or treatment or disposal of hazardous and other waste.

From: Banwari Paper Mills _Ltd.
PLOT/PHASE No. -,
RAMNAGAR ROAD,
KASHIPUR - 244713
DIST: Udhamsingh Nagar, TAL: Kashipur, SIDC: Not In Any SIDC

To,
The Member Secretary,
Uttarakhand Environment Protection & Pollution
Control Board
E-II5 Nehru Colony
Haridwar Road , DEHRADUN

Part-A : General (to be tilled by all)

Date : 14/02/2020
PCB-ID : 10545

l. (a) Name and address of the unit and location of facility:

As per Above

(b) Name of the occupier of the facility or operator ofdisposal facility with designation, Tel, Fax and E-mail:

Bharat Oil & Waste Management Ltd.[11454]

(c) Authorization required for
Collection, Re-Use

(d) In case of renewal of authorization previous authorization numbers and dates and provide copies of annual returns of last three
years including the compliance reports with respect to the conditions of Prior Environmental Clearance, wherever applicable:

2. (a) Nature and quantity ofwaste handled per annum (in metric tone or kiloliter)
(b) Nature and quantity ofwaste stored at any time (in metric tone or kilo litre)

3. (a) Year ofcommissioning and commencement of production: 1983

(b) Whether the industry works: 01 Shift / 02 shifts/ round the clock:□ 01 Shift □ 02 Shift □ Round the clock

4. Provide copy of the Emergency Response Plan (ERP) Which should address procedure for dealing with emergency situation (viz.
Spillage or release or fire) as specified in the guidelines of Central Pollution Control Board. Such ERP shall comprise the following,
but not limited to : ATTACH SEPRATE PDF FILE.

Containing and controlling incidents so as to minimize the effects and to limit danger to the persons, environment and

property;

Implementation the measures necessary to protect persons and the environment;

Description of the actions which should be taken to control the conditions at events and to limit their consequences, including
a description of the safety equipment and resources available;

delete whichever is not applicable

Hazardous 1- Through XGN I I



Uttarakhand Environment Protection & Pollution Control Board
FORM-1
[ See rule 6(1) ]

E-115 Nehru Colony Haridwar Road , DEHRADUN

Arrangements for training staffin the duties which they are expected to perform; and

Arrangements for informing concerned.

5. Provide undertaking or declaration to comply with all provisions including the scope of submitting bank guarantee in the event of
spillage, leakage or fire while handling the hazardous and other waste. ATTACH SEPRATE PDF FILE.

Part-B : To be filled by hazardous waste generators

1. (a) Products and by-products manufactured (names and product wise quantity per annum):

Sr Product Name NOC Qty CCAQty Applied Qty Inspection Remark
I loroduction oaoer 0.000 0.000-M.T 0.000 0.00

2 Writing & Printing/ Kraft Paper 1650.000 1650.000 -M.T 1650.000 Per Month (Waste Paper Base

(b) Process description including process flow sheet indicating inputs and outputs (raw materials, chemicals, products,
by-Products, wastes, emissions, waste water etc.) Please attach separate sheets:
As Per the PDF attached.

Sr Raw Material Name Caoacitv - Unit/ Month
I AKD 20.000- M.T

2 alum 2.000- M.T

3 waste paper 1941.000 - M.T

(c) Characteristics (waste-wise) and Quantity ofwaste generation per annum:

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
I Chemical sludge from waste water treatment I -35.3 90.000-M.T COLREU

2 Used or Soent Oil I -5.1 0.240-M.T RRE

(d) Mode ofmanagement of (c) above:

i. Capacity and mode of secured storage within the plant;
ii. Utilisation within the plant (provide details);
iii. If not utilised within the plant, please provide details ofwhat is done with this waste;
iv. Arrangement for transportation to actual users/ TSDF;

(e) Details of the environmental safeguards and environmental facilities provided for safe handling ofall the wastes at point (c)
above;

2. Hazardous and other wastes generated as per these rules from storage ofhazardous chemicals as defined under the Manufacture,
Storage and Import ofHazardous Chemicals Rules, 1989

Sr.No Name of Chemical Quantity / Unit

delete whichever is not applicable

Hazardous 2 - Through XGN
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FORM-1
[ See rule 6(1) ]

E-HI5 Nehru Colony Haridwar Road , DEHRADUN
Uttarakhand Environment Protection & Pollution Control Board

Part C: To be filled by Treatment, storage and disposal facility operators

1. Provide details ofthe facility including:

(i) Location of site with layout map;

(ii) Safe storage of the waste and storage capacity;

(iii) The treatment processes and their capacities;

(iv) Secured landfills;

(v) Incineration, ifany;

(vi) Leachate collection and treatment system;

(vii) Fire fighting systems;

(viii) Environmental management plan including monitoring; and

(ix) Arrangement for transportation ofwaste from generators.

2. Provide details ofany other activities undertaken at the Treatment, storage and disposal facility site.

3. Attach a copy ofprior Environmental Clearance.

Part D: To be filled by recyclers or pre-processors or co-processors or users of
hazardous or other wastes

1. Nature and quantity of different wastes received per annum from domestic sources or imported or both:

2. Installed capacity as per registration issued by the District Industries Centre or any other authorised Government agency.
Provide copy:

3. Provide details of secured storage ofwastes including the storage capacity:

4. Process description including process flow sheet indicating equipment details, inputs and outputs (input wastes, chemicals,
products, by-products, waste generated, emissions, waste water, etc.). Attach separate sheets:

5. Provide details ofend users of products or by-products:
6. Provide details ofpollution control systems such as Effluent Treatment Plant, scrubbers, etc. including mode ofdisposal ofwaste:

7. Provide details ofoccupational health and safety measures:
8. Has the facility been set up as per Central Pollution Control Board guidelines? If yes, provide a report on the compliance with the

guidelines:

9. Arrangements for transportation ofwaste to the facility:

I/We, enclose herewith Cash Receipt No./Bank Draft No.
& date : 13/02/2020 for Rs : 180000 (In words : One Hundred Eighty Thousand Rupees Only)
Pay Remark:
In favour of the Uttarakhand Environment Protection & Pollution Control Board E-115 Nehru Colony Haridwar Road,
DEHRADUN as fees payable under section 25 of the Act.

Details of Previous CTE & CTO : CEE-32618,01/03/2014 & AWH-38200 Valid Upto 31/03/2020- GRT
Validity for 1 Years. Fees Paid for 0/0/0 Years. Catg: Red, Scale: Large

delete whichever is not applicable

Hazardous 3 - Through XGN DI1I
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FORM-1
[ See rule 6(1) ]

E-115 Nehru Colony Haridwar Road , DEHRADUN
Uttarakhand Environment Protection & Pollution Control Board

Inward Type : CCA-Renewal, App. For: A,W,H
Net Asset Value (Crores) = Rs. 39.44
Air Amount=, Water Amount =. Haz Amount = 30000

Inward Purpose :
Sir we are applying for consent renewal for 3 years (Up t0 31.03.2023)

Other Information:

1111111111111111111111111111111111111111111111111111111111111111111111 •

delete whichever is not applicable

Hazardous 4 - Through XGN
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ANWARi PAPER Mills 'TD.
4 Km. Stone, Ramnagar Road, KASHIPUR · 244713 (Uttarakhand)

Ref. No. BPML/CCA/19-20/ .5.-:;;-,

To,

The Regional officer,
Uttrakhand Pollution Control Board,
Chamunda Complex, Ramnagar Road,
Kashipur-244713,
Distt. Udham Singh Nagar (Uttrakhandl.

Ref.: CCA-Renewal-255063 (PCB ID-10545).

Sub.: Submission: of CCA-Renewal Fee (2020-2023).

Date: 29.02.2020

Dear Sir,

Please find enclosed herewith D.D. No.501273 dated 29/02/2020 of Rs.1,80,000/­
(Rupees One Lac Eighty Thousand Only) infavour of UEPPCB payable at Kashipur.
We have already submitted online application of CCA-Renewal for three years from
2020 to 2023.

We request you to kindly renew the same.

Thanking you,

Yours faithfully,

­
(0astir singn Goray)
MANAGING DIRECTOR.

Encl.: D.D.No.501273 dated 29/02/2020 Rs.1,80,000 /-(ICICI Bank).

E-mail : banwaripapermill@yahoo.co.in, banwaripurchase@yahoo.com
Ph. : 05947-274880, 275740 I CIN: U21015UP1980PLC005111

ISO 14001 : 2004
ISO 9001 : 2008

A
$ 3137
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VALID FOR THRWMONTHS ONLY
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:: Pollution Control Board ::
(
13/2/2020
.. Banwari Paper Mills Ltd. Uttarakhand Environment
W•. . , Protecti<'n &. l?nllutinn Co11t.rnl~V l\'fPW!!! PCR Id. Logout Home
- -----------------------------------~~a

Industry : Banwari Paper Mills Ltd.,-,RAMNAGAR ROAD,KASHIPUR,USN,KKP,-- RO: KAS

1os4s wt crval cova "{€,"F5Era@pry@""f"AW-a@Ero@no sc De

tree @or EEEswuenuzmz]""""Essesmsrag cmnrc) {2,Essnrd smrclI
0 CtE @CCA I CCA-Renewal TI LJNKID: 238721~COW~GRT~AWH-38200~31/03/2020~1

!:\fore Than To (Crs) Fees
0 0.1 5000
0.1 I0.5 10000
0.5 l 15000
1 5 25000
15 150 50000
50 100 175000
100 300 100000
GOO 600 150000
(600 1000 p250000
1000 5000 400000
5000 10000 500000
10000 99999 750000

DGSet/Local Authorit,Y. Fees

Any relevant information to be mentioned in the
A/W/H/NOC Form WOW

Details of Previous Consent No & Validity & Any
Changes, if ANY

Sirwe are applying for consent renewal for 3 years (Up to 31.03.2023) J
L..---------''----- _

1. Kindly note down this Inward ID for future reference : 255063
2. Only after getting a APPROVAL Stickler from PCB-RO, Enter the D.D Details

Application Date : 13/02/2020 I Delete This Applicatio~

Sector of the Pulp & Paper (waste paper based without bleaching process to manufac T \
lndustrv:

Catg / Scale of the 1 ]Red r/[1ore ·] Yrs. Validity
Industry :

Net Asset Value
(Crores

[39,44 I Prv. 30. 06 Crores

Air/Water/Hazrdous 2//@

View PDFs Files : Select
vl

- ..

NOC- I Hazd Fees : [30000 I Total Fees: 180000 Calculate l
cc]
Fees

150000
Update I

:
For Rental Premises & Mining Cases, U can fill Fees after clicking on CALCULATE
Net Asset Value = Fix Asset + Current Asset - Current Liablity

XGN-Xtended Green Node 223.181.98.166 (IND)
xgn.uk.gov.in/lND/ONL_Application_hp.aspx?gpcb_id=10545&inwid=255063&submenu=Online+NOC-CCA+Application

13-Feb-2020 N I C
1/2

u31
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•
BANWARI PAPER MILLS LIMITED, KASHIPUR

MANUFACTURING PROCESS

(WRITING PRINTING & NEWS PRINT PAPER)

pnexoo«-- ))-5

MAIN GATE I I ➔ WEIGHT
BRIDGE

WASTE PAPER YARD FOR USING UPTO 40%
OF SHOFT WOOD,HARD

➔ I WOOD,BAMBOO,AGRO MARKET & I ➔
IMPORTED PULP UPTO 60 - 96% RECYCLED

FIBER

HI-CON
PULPER 12M3

➔

HI-CON rl-- POCHER STOCK a➔I PULPER PUMP ➔ CHEST PUMP

12M3 AGOTATPR

L--l CENTICLNER V.S.M. 800 SLOT I I I I I I
➔ 0.15 REJECT ➔ ACCEPT DECKER ➔ DOUBLE DECKER ➔

TRANSFER I➔
IIIRD STAGE JHONSON

CONVEYOR

SCREW PRESS I ➔ I PLUG SCREW I ➔ I INFEADER I ➔ DISPERSURE ➔BOWER ➔ I POCHER 2,3,4 I ➔ I HOLDING
I➔

AGITATOR CHEST

➔ I FAN PUIMP I ➔
COUEH LE,DECKER STOCK ➔ MIXING ➔ MIXING MACHINE CHEST

THREE STORAGE
➔

CHEST
CHEST CHEST CENTRICLEANER

I HEAD BOX I ➔ I WIRE PAITT I ➔
PRESS

(TWO NO.) -L----I REWINDER/
CUTTER

➔

FINISHING
HOUSE

➔
FINISHING
GODOWN ·[r-]

32



Date : 01/10/2018.

4 Km. Stone, Ramnagar Road, KASHIPUR - 244713 {Uttarakhand)
SD r--

BANWARi PAPER Mills Ir.

Ref. No. BPML/2018-19/ G19

To,
The Regional Director
Central Ground Water Board, Uttarakhand Region
419-A, Kanwali Road, Baluwala
Near Urja Bhawan, Dehrad1:.m, Uttarakhand

Subject: Application for issuing NOC of ground water extraction.

Dear Sir,

Please refer our e-application Number 21-4/1072/UT/IND/2018 Dated 30/09/2018 for above
subjected matter. So we are submitting attached herewith our application in hard copy
along with other required documents. Processing fee Rs. 1000/- transaction Ref. No.
2809180002673 Dated 28/09/2018, in favor of PAO.

So kindly acknowledge the Receipt.

Thanks & Regards,

For('Jw(a
1
ri Paper~.~ills Ltd.,

ks (/l
(Jasbir Singh Goray )
Managing Director.

ENCL: 1. Hard Copy of Online Application Form. 2. Processing fees receipt.
3. Referral Letter from R.O., UEPPCB, Kashipur. 4. Latest CCA.
5. Initial ETE. 6.CTE- Expension. 7. Initial CTO.
8. Land Registry 9. Land Khatoni. 10. Layout Plan. 11. Revenue Sketch.
12. Non Water availability Certificate. 13. Water Balance Flow Chart.
14. Hydrogeological Report. 15. RWH Design. 16. Director Resolution.
17. ETP Analysis Report 18. Latest ETP Report. 19. Ground Water Analysis Report.
20. Form 10. 21. ETP Design. 22. Manufacturing Process.
23. Non Polluting Unit Self Certificate.

E-mail : banwaripapermill@lyahoo.co.in. banwaripurchase@yahoo.com
Ph. : 05947-274880, 275740 I CIN: U2101 50P 1980PL€005111
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bharatk@sh.gov.in
Government of India Receipt Portal

RECEIPT

r \

f

Transaction Ref.No. 2809180002673
4:22PM

Received from M/S. BANWARI PAPER MILLS LTD
liRef.No. 2809180002673
Dated Sep 28 2018 4:22PM the sum of INR 1000 (One Thousand Only )
through Internet based
Online payment in the account of PROCESSING FEE OF FRESH NOC FOR

,GROUND WATER EXTRACTION, , FRESH NOC PROCESSING FEES.

Disclaimer:- This is a system generated electronic receipt, hence no physical signature
is required for the purpose of authentication

Printed On: 28-09-2018 04:30:42

Courtesy :- Controller General ofAccounts

with Transaction

Dated: Sep 28 2018



h1tps://bharatkosh.gov.i11/responseStatus.aspx
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Non-Tax Receipt Portalr
Controller General of Accounts
Dept. of Expenditure, Ministry of Finance

L_ Home About Us User Guide Contact Us FAQs Terms And Conditions Charge-back and Refund Policy

a
\ " gs' .-Ali. a":..$

' ,;;d' *

b we have received your payment.

Payment Info

Transaction Ref. No.:2809180002673

Bank Reference Number:OL8728449828420063364

Status;SUCCESS

Amount:INR 1000.00

Other Detai Is :20044928091800002656 35266986760 1000

Reason:

Generate Receipt . ] [ tTrack yourpayme:t ] ( Make anot,ier payment ] r Quit l
Purpose A.mount Ministry Functional Hend ODO Name PAOName

Payment Frequency / Oocument li$tPeriod

FROCESS!l'IG FEE Of
FRESH NOC FOR 1000 (!NR) WATER 070202800020000 Pay & Acc ounts orr .. ::e r, AO(CG), No

GROUND WATER RESOURCES PAO, CGWB aridabad Resin,201-2019

EXTRACTION

Dis.claimer:

Please check your account for any debited mount to avoid duplicate payment. In case of any duplicate payment made, the concerned
Ministry/Department against which the payment has to be realized, shall have to be directly contacted by the depositor and the Non Tax
Receipt Portal shall not bear the onus for the same.

The entity making the deposit at NTRP should ensure that it is doing so against correct and relevant name, the same name shoald be
used 1.0 claim the. services In lieu of tho payment made.

Note:-If your payment is successful, download the rccelr,t lor your payment

2015 Controller General of Accounts. Ail Rlgtots Resef\/ed.
To be viewed in 1024x760 resolution and IE 9 and above, Chrorne and Mor.Ilia, CJ13 tr I tt& I CRn±s I ta& s.Py I Laleenr 1 ames! It±.

Cr4:r

f2
28-09-201 S 16:32
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Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/1072/UT/IND/2018
1. General Information:

Water Quality:

Application Type Category/ Type of Application:
Fresh Water

Paper and Pulp
(i) Name of Industry: BANWARI PAPER MILLS LIMITED

(ii) Location Details of the Industrial Unit- (Attach Approved Site Plan with Location Map) ($)

Address Line 1 : 4TH K. M. STONE, RAMNAGAR ROAD,

BANWARI PAPER MILLS LIMITED

4TH K. M. STONE, RAMNAGAR ROAD, KASHIPUR

KASHIPUR

UTTARAKHAND

UDAM SINGH NAGAR
KASHIPUR

244713

915947 274880

91 9837077886

UTTARAKHAND

UDAM SINGH NAGAR

KASHIPUR

Rampura
29.210421

78.961830

Non-Notified
Critical

Address Line 2 :

Address Line 3 :

State:

District:

Sub-District:

Village/Town:
Latitude:

Logitude:

Area Type:
Area Type Category :

(iii) Communication Address

Address Line 1:

Address Line 2:

Address Line 3:

State:

District:

Sub-District:

Pincode:

Phone Numberwith Area Code:

Mobile Number:

Fax Number:

banwaripapermill@yahoo.co.inE-Mail:

(iv) Salient Features of the Industrial Activity:

Our unit is manufacturing Writing and Printing Paper based on Waste Paper

(v) Land Use Details of the Existing/ Proposed Industrial Unit Premises Ownership of the Land :

Land Use Details Existing (sq meter) Proposed (sq meter) Grand Total (sq meter)

Green Belt Area 4920.80 0.00 4920.80
Open Land

Road/ Paved Area
13416.90

4082.50
0.00

0.00
13416.90

4082.50

30/09/2018 03:16 PM Page 1 of 6
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Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/1072/UT/IND/2018
Rooftop area of building/
sheds
Total

10731.30

33151.50

0.00

0.00

10731.30

33151.50

(vi) Drainage in the Area (River/ Nala etc) : Nakatiya nala to bahela

(vii) Source of Availability of Surface Water for n.a.
Infrastructure Use (Submit Water Availability/
Non Availability Certificate):($)

(viii) Average Annual Rainfall in the Area (in mm): 1281.00

(ix) Townships/ Villages (Within 2km Radius of Rampura
the Industrial Unit):

(x) Whether Ground Water Utilization for: Existing Industry

Date of Commencement Industry: 24/10/1994

Date of Expansion :

2. Details of Water Requirement (Fresh and Recycled Water Usage):
(Please Enclose Water Balance Flow Chart of Activities and Requirement of Water at each Stage)($)
(i) Total Water Requirement (a+b+c+d) (m3/day)

Existing Proposed Total

Water Requirement Details (Fresh Water) (m3/day)

(a) Ground Water Requirement (m3/day): 900.00 0.00 900.00

(b) Surface Water Available 0.00 0.00 0.00
(Canal, River, Ponds etc.) (m3/day):

(c) Water Supply from Any Agency (m3/day): 0.00 0.00 0.00

Total Fresh Water Requirement 900.00 0.00 900.00
(a+b+c)(m3/day):
(d) Recycled Water Usage (m3/day): 550.00 0.00 550.00

Total Water Requirement: 1450.00 0.00 1450.00
(a+b+c+d)(m3/day)

(ii) Breakup of Water Requirement and Usage:

Activity Existing Proposed Total No. of Annual
Requirement Requirement Requirement Operational Days Requirement

(m3/day) (m3/day) (m3/day) in a Year (m3/year)
Industrial Activity 1428.00 0.00 1428.00 300 428400.00

Residential / 10.00 0.00 10.00 300 3000.00
Domestic
Greenbelt 12.00 0.00 12.00 300 3600.00
Development
/Environment
Maintenance
Other Use 0.00 0.00 0.00 0 0.00

Grand Total 1450.00 0.00 1450.00 435000.00

30/09/2018 03:16 PM Page 2 of6



Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/1072/UT/IND/2018

(iii) Breakup of Recycled Water Usage:

(a) Total Waste Water Generated :

(b) Quantity of Treated Water Available

i). Reuse in Industrial Activity:

ii). Reuse in Green Belt Development:

iii). Other Uses:

(c) Total Treated Water Utilized:

Net Ground Water Requirement:

3. (a). Groundwater Abstraction Structure- Existing:

(m3/day) (Days) (m3/year)

600.00 300 180000.00

550.00

300.00 300 90000.00

12.00 300 3600.00

0.00 0 0.00

312.00 93600.00

900.00 (m3/day)

Number of Existing Structures: 2

SNo. Type of Depth Depth Discharge Operatio Mode Horse Whether Whether Permission
Structure (Meter) to (m3/Hour) nal Hours of Power Fitted Registered

Name/ Year I Water (Day)/ Lift of with with CGWA / If so
of Diameter Level Days Name Pump Water Details Thereof

Construction (mm) (Meters (Year) Meter
below
Ground
Level)

1 Borewell / 106.00 I 6.20 40.00 18 / 300 Submer 15.00 Yes No/-
1997 200 sible

Pump

2 Borewell / 105.00 I 6.20 60.00 3 / 300 Submer 25.00 Yes No /­
2005 200 sible

Pump

(b). Groundwater Abstraction Structure- Proposed:

Number of Proposed Structures:

SNo. Type of Depth Depth
Structure (Meter) to

Name I Year I Water
of Diameter Level

Construction (mm) (Meters
below
Ground
Level)

Operatio
nal

Hours
(Day)/
Days
(Year)

0

Mode
of
Lift

Name

Horse
Power

of
Pump

Whether
fitted
with
Water
Meter

Whether
Permission
Registered

with
CGWA/lf

so
Details
Thereof

Discharge
(m3/Hour)

4. Groundwater Availability (Please Enclose a Comprehensive Report/ Note on Groundwater Condition in and
Around the Area) Applicable to Industries Consuming Greater Than 500 m3/day : ($)

uploaded
5. Details of Rrainwater Harvesting and Artificial Recharge Measures Proposed / Implemented. If Ground Water

Recharge outside the
Industrial Unit Premises, then provide NOC from the Concern Authority/ Agency if Already implemented, details
may be furnished. (Attach Rainwater Harvesting /Artificial Recharge Proposal).($)

uploadeed

30/09/2018 03:16 PM Page 3 of6
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Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC}

Application Number: 21-4/1072/UT/IND/2018

6. Consent to Operate/ Estibilish / Approval Letter from Statutory Bodies viz Ministry of Environment & Forests
(MoEF) or State Pollution Control Board(SPCB) or State Level Expert Appraisal Committee(SEAC) or State Level
Environment Impact Assessment Authority(SLEIAA):($)
Attached Consent/ Approval of Government Agency(Previous: Referral Letter)

Letter Number UEPPCB/HO/CON/B-17/2018/425

S.No Consent /Approval of Attachment Name File Name
Govornment Agency

1 State Pollution Control Board referral letter Referral Letter.pdf

2 State Pollution Control Board Latest CCA LATEST CONSENT UPTO 2020.pdf

3 State Pollution Control Board Initial CTE CTE.pdf

4 State Pollution Control Board CTE-Expansion GTE-Expend.pdf

5 State Pollution Control Board INITIAL CTO INITIAL CTO.pdf

7. Have You Applied Earlier for Groundwater Clearance from CGWA / State Government Agency:

If Yes, so Details thereof with Status:

EARLIER Application Number: 21-4/734/UT/IND/2017 REJECTED ON OUR REQUEST

INDUSTRIAL USE- Self Declaration

@' It is to Certify that the Data and Information Furnished Above are True to the Best of My Knowledge and Belief and I am
Aware that ifAny Part of the Data/ Information Submitted is Found to be False or Misleading at Any Stage the Application
will be Rejected Out Rightly.

1. Application Proforma is Subject to Modification from Time to Time.

2. Application should be submitted to Regional Office.

Regional Director,Central Ground Water Board Uttarakhand Region, 419-A, Kanwali Road, Baluwala, Near Urja
Bhawan, Dehradun, DEHRADUN, UTTARAKHAND, 248006
3. Incomplete Application will be Summarily Rejected.

Submitted Application will not be Processed till the Print Out of the Signed Complete Application is Submitted to
Regional Office.
4. Applicant has to Submit Processing Fee of Rs. 1000.00/- (Rupees One Thousand Only) through NON TAX RECEIPT PORTAL
(https://bharatkosh.gov.in). A receiptwill be generated. Please fill in the Transaction Ref No. and Date from the receipt, in print out of
application and attach receipt along with hard copy of application.
Bharatkosh Details:-

Transaction Ref
Number:-
Dated:-

Note:- The Processing Fee is Non-Refundable. Applicant should ensure and Check Eligibility of Submission of Application
and Required Documents before Submitting Online Application.

Attached Files:

1 ). Site Plan with Location Map (Previous: Site Plan) : (Refer: 1 (ii))

30/09/2018 03:16 PM Page 4 of6

4/o



Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/1072/UT/IND/2018
S.No Attachment Name

1 Land Registry

2 Land khatauni

3 Layout plan

4 Revenue Sketch

2). Certified Revenue Sketch : (Refer: 1 (ii))

No Attachment Found!

File Name

LAND REGISTRY.pdf

LAND KHATAUNl.pdf

plant layout.pdf

Chohaddi (Revenue Skttch).pdf

3). Documents of Ownership / Lease : (Refer: 1 (v))

No Attachment Found!

4). Source Water Availability/Non-availability Certificate(Previous: Source of Availability of Surface Water) :
(Refer: 1(vii))

S.No Attachment Name

1 Non water availability certificate

File Name
NON WATER SUPPLY CERTIFICATE.pdf

5). Water Balance Flow Chart (Previous: Enclose Flow Chart of Activity and Requirement of Water): (Refer: 2)

S.No Attachment Name
1 WATER BALANCE FLOW CHART

File Name
WATER BALANCE FLOW CHART.doc

6). Hydrogeological Report(Previous: Groundwater Availability Report) : (Refer: 4)

S.No

1

Attachment Name

Hydrogeological Report
I

Hydrogeology Banwari.docx

File Name

7). Rain Water Harvesting/Artificial Recharge proposal(Previous: Details of Rainwater Harvesting/ Artificial
Recharge Measures) : (Refer: 5)

S.No Attachment Name File Name

RWH DESIGN

8). Authorization Letter (Previous: Authorization) :

S.No Attachment Name

1 DIRECTOR RESOLUTION

RWH DESIGN.pdf

File Name

DIRECTOR RESOLUTION.pdf

10). Ground Water Quality Report(Previous: Non-Polluting Effluent) :

S.No Attachment Name File Name

1 ETP analysis report

2 Latest ETP report

3 ground water analysis report

11 ). Extra Attachment :

Analysis Report Of ETP.pdf

ETP TEST REPORT LATEST.pdf

GROUND WATER ANALYSIS REPORT.pdf

30/09/2018 03:16 PM Page 5 of6



Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number: 21-4/1072/UT/IND/2018
S.No Attachment Name

1 Form 10

ETP DESIGN

MANUFACTURING PROCESS

NON POLLUTING UNIT SELF
CERTIFICATE

12). Scanned Industrial Application:

No Attachment Found!

File Name

FORM 10.pdf

ETP Details.pdf

MFG PROCESS.pdf

NON POLLUTING UNIT CERTIFICATE.pdf
3

4

2

Date : Name & Signature of the applicant

Place : (With official seal)

Associated User: BPML 1980
Submitted By User : BPML 1980

Submission Date: 30/09/2018

In case signed by any authorized signatory, the details of the signatory with the authorization shall be
enclosed.
------------------------------------------------------------------------------------------------------------------------------------------

30/09/2018 03:16 PM Page 6 of 6
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Plant Effluent

Banwari Paper Mills Ltd. Kashipur, Uttrakhand
Flow Sheet ofE.T.P in Block Diagram as on 06/08/2018

pwoe-L)·&

-Air.I300
M3/hr-

lFiltrate

Equaliging Tank 369 Sedicell Used
as Buffer Tank ----7 BufferTank I

M3 201 M3
I

---3; Buffer Tank 2

Sluege Bed 171 o Sludge - Dry Sludge
M3 Drying Mic

\ , Chemical Mixing Channel i
12M3 26M3 12M3

Filtrate

' L
I

AirBlower AirBlower 847 PrimerySettling Tank H Sand Filter I Sand Filter 2
1700 M3/hr M3/hr [2) 210 M31) 210M3 ~

,I, 1 I I I. ClearWaterClearWater
AeratorAeration Tank 786 M3 Clear WaterPit --';, to Sludge Micron Filter I to Plant for-

[ Mic Re-use

Deffuser in Each Compressor513 M3
Secondry Clarifier 171

V- M;=afil<a2

1, M3

Secondry Clarifier290
ClearWater r ClearWater

513 M3 - M3
_ ClearWaterPit -----? Pump 180 Pump to Plant

M3/hr

I 8tr

ClearWaterTank

On Line
Monitoring
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WhiteD Yellow D PinkD Orange O GreenD Blue D Brown

K.NANDINI REFINERIES
6/1, Viii. Hetamdandi, Amaria, Oistt. Pilibhit (U.P.)

FORM 10
[See Rule 19(1 )]

MANIFEST FOR HAZARDOUS AND OTHER WASTE
Sender's Name & Mailing Address m/5 pt0@f PAPUl. rt LTD1. 4+b km STN. pm Nnc, ?D, +piPok(including Phone No. and e-mail)

l)oSc:, N~ uof{o
2. Sender's Authorisation No. Pc r- loss
3. Manifest Document No. • 1.1.'i)

s;-sl.C-4. Transporter's Name &Address
(including Phone No.and e-mail)

5. Type of Vehicle
(Truck/Tanker/Special Vehicle)

6. Transporter's Registration No. SU+:
7. Vehicle Registration No.

0R06p09291
Receiver's name and mailing address K. Nandini Refineries 6/1 Viii. Hetamdandi

8. Amaria Distt. Pilibhit (U.P.)8474914940(Including Phone No. and e-mail)
k. nandinirefineries@gmail.com

9. Receiver's authorisation No. u 8'> f:Cf11HorH-HUTH --TAN-I1/or/d
10. Waste Description Used Oil G:2r I Waste Oil L

Total Quantity . .................... 2-:.1. .1'.U:-.1 ..~ ..............m-3 or MT11 No of Containers ........................mS..QJ2.pri,,_ ............ Nos.
12. Physical form

(Solid/Semi-Solid/SludgEf_9nliarry/Slurry/Liquid)
13 Special handing instruction and additional information Use hand gloves, goagles and No any Leakage
14. Sender's Certificate

per wits Ltd. I hereby declare that the contents of theFor Ba V11 ... I consignment are fully and accurately
0,-- described above by proper shipping name

and are categorised packed, marked andAo . Signatory
labeled and are in all respects in proper
condition for transport by road according to
applicable national government regulations.

Name and stamp: Signature Month Day Year
3na" [filJ [ck.t.l [2yo[I[q]

15. Too»«aroner"/9%ff@e,
_ lp- [}

Name and stamp: e%.gr Month Day Year40"%,%3a«

sE) [II] [GE ]\s
Receiver's cerbficalion tor receipt of ha2ardous and other waste

16.

Name and stamp: Signature Month Day YearaI) a] 5EI 51



Annexurc-12
Di US.Nagar. UttarakhandR d K h'L d BpCMis heema apcrs t az.pur oa as mur, ist. ... i!' ' ' '. , '

I. Name & Address of the lndustry: M/s Cheema Papers Ltd
9km stone Bazpur Road. Kashipur
Dist. LI.S. Nacar. Ultnrakhand

Contact Person : rvlr. S.S Tripatlii
Email: cheema kashipur@yahoo.in

-·-

Co-ordinates Latitude: 29.1648006-4
Longitude: 79.00767517

2 Date of Visit: 28.10.2020

3. Type or Industry Sector: Paper and Pu Ip (CI category of charter)

4. Operational Status Operational __,,_
5. Name of Raw Material (Major) Waste paper

6. Name of Final Product (s) Duplex board, M.G Poster. M.G Kraft

7. Installed Production Capacity 230 MT/Day

8. Consented Production Capacity 6500 MT/month (i.e. 216.67 MT per Day)

9. Actual Production 184.26 MT/Day
as per the logbook from July 2020 - October 2020
(Anncxure- 12. l)

10. Production on the day of visit 197.97 MT/Dav (as informed by unit)
- - -

I I. Manufacturing process Process flow diagram placed at Annexure- 12.2

12 Consolidated Consent to operate and Yes. valid up to 31.03.2023 (Annexure-12.3)
authorization under section-25 of the
Water (Prevention and control of
pollution) Act. 1974 and under
section -21 of the Air (Prevention
and control of pollution) Act, 1981
and Authorization under Rule 6 (2)
of Hazardous and other waste
(l\fanagement and Transboundary
Movement) Rules.2016

I 3. NOC from CGWA for abstraction of Applied for NOC on 26.05.2017 (Anncxure-12...t)
Ground Water
(Yes I No)

14. Sources ofWater Supply- In case of Three borewells are present. All three are functional.
Bore well mention numbers Two have flow meter and one doesn't have flow meter.

Bore well I: 82362 m3

Bore well 2: No flow meter installed
Bore well 3 53683 m'(Not working as per unit
representative)

15. Fresh Water consumplion 2858.05 m'/day
(Average from Logbook if available) as per the logbook from July 2020 - October 2020

(Anncxure-12.5)
16. Fresh Waler consumption on the day 3300 m'day

of visit
17. Whether ETP exist (Yes Yes

/ No)

(

Page 1 of 8



2095.12 m'/day, as per the logbook at Annexun:-J 2.8
No logbook m,1i,,1aim:d

'- -- - -- - ------------ · . _____,
'popbwuk, maintained but incorrect reading ob,er.eh Fig.

22, t\nnntffr-J2,7)_:. ,:_, _l{:m clllt1L'nl gc,1cra!L'd ( I, I I l)

-~-------:------;-:t.-l;::--.__::;::..r:;-;1,;---_,1.1:~11-;:11-;-:-c;-;t i~o;,n-:;,111 ------···----------------------,j18. Operational sta111s o
Functional (Working) / No11-
Operational / Defuncl (

l T I Pl I nar ScrcL'll l~quali/Jtio11 tank -- Scdiccll - Primary
19. ~e;.~:;s of Efl uent treatment I"" .pitier - Aeration lank - Secondary Clarifier-- Tcrtiary

1rcnl111L'11I ( l'lqw c:li:111 al Annn11rt-f2.<i) -1

1@. e. iii. Reali during inspection:
L_J_ --------·-··
20. St:itos or Flow Mete r ( '·) i11•.1:tl kd al

l11k111i'l:ll'- (Yr:s/No)
Uulkl ()1· I· I I' - ( Y1·~ / No)
Recycling line- (Yes/No)

Outlet. Yc, V-notch al Huaoni flow n11:tc:r: V­
notch Reali duin ipectto: 13%34. m'ihr.
I lltr:1',0ttic !low 111clcr r1::1clirw d11ri111: in ,p•;clir,n :it r_:11rk:: i
I I6.8 m'ihr

I. lkrydi11i.: line: tJ l O I rn 1 Il----+---------------1--···· ... ~-- -----. ----! .2l. Conscntc-d Di:.-ch:1rgc (Kl.I)) 2<>2'i KU>
I 22.
I
I :'4 .-\ctual Trc:lll'd cftlurnt discharge
; (KLD)

1i
/

1
25. Treated e!llucnr discharged on the 2245 m3/day

, dJ\ of\ isit
26Tse cow@ on vsrlva.a.naianamtanass,a7.+
! No) ;
/ 27., i'-.lode c_,f treated e_ftluent disposal as Disposcli to locnl drain leading to Ri,er 1---:.o-:i

: obserwd during visit.

Hazardous waste is collected by Ms Bharat Waste ,
Management Company (Cep of agreement at '

l Annrxurc-12.9) l

30., Management of hazardous wastes

28.! An: B) pass observed. If yes, then No, but proYision for 9ypassing terti::r: tr::::it.n:::nt ;i colkct samples for analysis <1nd observed :
i : amch photographs) (Yes/ No) I

: 31 I Effluent Samrle /\nalvsis results I As below ;

) 29.
1

' Whether OCPv1S inst::illed (Yes/ Yes !
i No) ,
1----r--'--------------f------------------------'

fillralion unih)

j i Source nH COD BOD TSS TDS Colour ,\ILSS MLVSSAO { I
I ! Inlet ( Before 6-:. r~) -+-::-2=-24~- 8;:--t-::-7--:-64-:---t-::-3::-8ti-:-J):--_ -+-2-=~1-'=7-=-2-t--:=3 ~7..:.:....:.:.:_-+. ...:.__;_;:.:.:__::--+1..:-.:..:.:::__:___:~__:!!...:-~:.:._i/

1

!I

j 1 Eqm11iz;ttion tank) L

/outet_or sediclt,7.0 ,1670_,763.,2058,2216 61- i­

'. · Outh:t of Primary 7.0 (JM1 JXJ l I8 292 DI--{_-- l
' I I . fi Il · c ar_1_1_t_r______ 1 ,
I! Outlet of 7.3 <,I 7.1 15 !(~~~-- -2~-- ~· -------~----~_--:,
: i Stc:ondary

clarifier
miaria,n1»a'alaints;'-I+H..I21 - - Ll. 76ll

ppm
I.C.

0.009

.a,7
/
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kg/to
ll

lusitk At-ration - - - 3729 2644 -- -
tanl --- ---· ------- ------ - - 18830 12942 -Return sludge - - - -
OCEl\lS - - -
Stnmlnnl 7.0 250 JO 50 - - - - I kg/t

- on*o
8.5 r

paper I
prod I

I uced I
I

Note- All parameter are in mg/l except pl
'standard applicable as prescribed in Environment (Protection) Act, 1986 for Large Paper and

Pulp industry.
' .... Groundwater samples analysis results'.- -· - ------

Parameters Borewell within premises BIS 10500:2012 (Permissible limit in
absence of alternative source)

pH 7.8 6.5-8.5

Conductivity 367
COD BDL -
TDS 215 2000
Colour BDL 15
Total Alkalinity 178 600
Total Hardness 172 600
Sulfate 14 400
Cl 12 1000

F 0.2 1.5

As BDL 0.05

Cd BDL 0.003

Co BDL
-

Cr BDL 0 05

Cu BDL 1.5

Fe 0.03 0.3

Mn BDL 0.3

Ni BDL 0.02

Pb DDL 0.01

Sb DDL
Se 13DL 0.01
V BDL

-- -----·~---
Zn 0 01 15

All units in mp/l pt pl I, rolor and ru111l11r1il·ity; folor mrusured in rnlnr 11ni1s anti coniluclivity iu
mho/cm
/\ s per analysis rc·,u Its of samples collected from Horewell inside the unit's premises; tht:
characteristics recomp!yin y--!-and.ads laid down in BI$ 10500:2012··----. ··----------··--·
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/ 33. Observations by joint insprclion team-

]. The unit is waste paper based mill that nuses waste paper as raw material and manufactures
Duplex board, MG Poster. M.G Kratt. Hleaehinp is al purloed tor production ofMG,
Poster paper.

., Th,: t111il and E IP h»th were found operational at the time of it.petiun,
3. The unit has valid Consolidated Consent to operate and Authorization undyr Water

(Prevention and cnntnd ,,( pollulilJll) /\L'I, 11)7,:t, 1\ir (Prevention and control o1 pollution)
Act, 198I and Authorization under Rule 6 (2) of Hazardou, and other w±,te (Man4z:rent
and Tr:1nsliou11dar:-, Movement) Rules, 201 fro111 l I I( I 'C 11 v;JI id upt0 3 I .f> 3 .2()2 J ;\ 11 nu u n:- !
12.J.

I
-i. The unit has applied to obtain NOC fl•r l_'t11111Hlwnti.:r witlidr;,wal f'rr,rn CGW i\ \Jri 20.(J5.2JJ 17 ;

IAn ncx II re- 12A. 1

5. Flow meters are available at I\\O Bore wells to nwnitor the fresh water consumption and one ,
bore \\ cl l have no flow meter. (Fig.I (i) 1

6. The unit has installed V-notch al ETP inlet ch:rnnel; but at rite ti111c ofvisi1, iw,pcction team
!

obsent>J that entire quantity of raw cnluent \\JS flowing he low the V-n<Jtch indic21in:::; 1hat,
V-notch not installed properly (Fig.2). The unit has submith:J cop) of ETP inlt logbook
(Annexure-12.7) for June 2020-0ctober 2020, in which all readings entered \,ere 1•.rong. Ir
is doubtc'd that \I-notch was intentionally placed such that major flow passes from under side
of \'-notch.

7. The unit has installed few diffusers in equalization tank to avoid accumulation of SC'iids at
the bonom. However, at the time of visit, inspection team observed heavy accumul:J.ti,)n of
sludge in equ;:ilization tank \\·hid1 indicates that either diffusers inst::illed are in.'.ldcquate or
they are not operated continuously. ( Fig.3)

8. The unit has installed Sedi cell for fiber recovery from raw effluent. However, inspection
team obserl'cd accu111til:1tio11 of JOOmm thick layer of fibers at top: \\hich indi.::Jk3 t~Jt Scdi
cell capacity is inadequate. ( Fig.4)

9. The unit has in51:1lled 06 nos. of Pressure Sand f-ilters for tertiary 1re:Hment 1.•ftr:1de et17uent.
( Fig.9)

10. The unit has installed sludge press (Fig.17) for dew:1tering of sludge g1:"11<:r:1tcd from prirn:lr)
and secondary clarifiers.

I!. As per unit representative, the dried sludge is sold to board making umits; however,
in'>pection tcJrn ob<,ervcd Ilia! wet sludge has hrl'II dumpt•tl in opt'n unlined 1:inll / pit (:m:.1
300'>q.M ::ipprox.J l Vig. IX).

12. The unit has installed flow 111ekr (reading: 1 .J I IJI m3) 011 the rec:, l'li11~ line carrying p:1rti.lily
treated effluent after primary clarifier to production process area; however, no logbook is
maintained for this lluw mct<:r.

13. 1\t the time of visit. it was ob~t·rwd !hat the 1111i1 is discharpinp the treated etlluent after
l\:rtiary tn.:;111m:11t.

I4, Multiple openinys were observed in collection tank provided for storage of tertiary treated
effluent instead of permitted sinle outlet point (Pi. 2h) and also there is no provision for
measurement of quantity_of treated effluent dischared from these openiny.I

(
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15. Provision for by-passing tertiary treatment was also observed from collection tank after
secondary clarifier of ETP.(Fig. 8)

16. Sludge press was found non-operational at the time of visit.
17. The unit has installed OCEMS for BOD, COD, TSS. pl I and flow & has provided

connectivity to CPCBISPCB servers (Fig. I1&I2 however, at the time of visit, inspection
team observed that readings in OCEMS were not changing which indicates that OCEMS has
been tampered.

18. The analysis results of samples collected from ETP shows pll: 7.6 (against the norms of7.0-
8.5), COD: 59 mg/l (against the norms of 350 mg/I), BOD: 6.9 mg/l against the norms of 30
mg/), TSS: 16 (against the norms of 50 mg/l) and AO: 0.009 kg/ton of paper produced
(against the norms of lkg/ton of paper produced).

19. The analysis results of sample collected from aeration tank shows MLSS: 3 729 mg/I. I
re nee ts that the aeration tank of the unit is in stabilized condition.

20. As per the logbook of fresh water consumption submitted by the unit for duration July 2020
to October, 2020. unit is consuming fresh water cm 15.51 K UMT of product against the
charter norms of 15 KL/MT.

21. As per the logbook of treated effluent discharge submitted by the unit for du rat ion July 2020
to October, 2020, unit is discharging treated effluent @IL.37 KL/MT of product against the
charter norms of l O KL/MT.

22. The unit has maintained logbook for electricity consumption at ETP; however. readings
values entered in log book were higher than the actual reading displayed at Energy meter.
(Fig. 21 and 22)

23. Equipment for effluent sample analysis in-house environmental laboratory, were not
maintained. COD digestion assembly was not in use; however, readings were entered in log
book. Food and water bottles were kept in 130D incubator.

24. Only 06 numbers BOD bottles were observed in lab, which are inadequate for keeping
different dilutions.

34. Conclusion: Non-Complying w.r.l. the followings:
1. No valid NOC for ground water withdrawal from CGWA.

11. Outlet for partially treated effluent from collection tank after secondary clarifier of ETP
before tertiary treatment.

iii. Multiple outlets in collection tank of final treated effluent against the permitted single outlet
point.

rv. Un-scientific and unsafe dumping (storage) of ETP sludge in open pit, within own premises
and defunct sludge press (for sludge de watering).

v. Improper installation of V-notch at ETP inlet.
vi. Flow meter not installed on one horewell out of existing three numbers.
vii. Inadequate capacity of sedi-cell for pulp removal).
viii. Forged entry into ETP logbooks of energy meter :rnd inflow.

ix. Environmental laboratory equipment not maintained properly.
35. Recommendations:

1. The unit shall obtain valid NOC fru111 CGWA for ground water withdrawal.
ii, The unit shall dismantle the outlet ofpartial treated effluent from collection tank

after secondary clarifier of EIP hefore tertiary treatment.

Page 5 of8
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IV.

111.

\'.

\' I.

\'II.

\' 111.

I.\,

(
~---------·-- --· -TIil' 1111it :--h:tll di.,111:1111k Ilic 1111illiplc ,111lll'I·; lrn111 l'(llkcl11J11 l:111k (II li11:il lrt.::JIL·d

<.: rn u rn t.
lill' 1111it shall :-.lllJl llll-\l'il'lllil1v 1111d 1111·;nk d11111pi111• (·;Iii\';\)'•:) ,d f. f I' ·,l11drc. /\
covered shed with platlotm ·hall be cotretel to ·toe EI' ·hle.
Tli,: 1111il ,..;li:111 itl\l:1II \'-111ill'ii .111:. 11' 111kl p111J1,·ily
1'111..' 1111il ~lwll i11\l:tll 11111\' 111l'IL' 1 "" :ill w:iln 11li·,l111cti1111 po11JI·,.
Th1..' 1111i1 shall increase capacity of edi cell ( li,r p11lp 1c1111,v:d/1L·u,vuy J.
The unit shall maintain proper EI' lpbook of enety meter ad infl0,

_.l_-~u11il sl1all l_l)_:_1i111:1i111..·11,·i111111111..·111:il l:il,(11.11my cq111p111c11~ iH"/H.:rly

I. ., . I
i

#:i-1 ,'I, I

I
J

Flg.9: ETP outlet ;,fter tertiary
trc;itrnent,. . . .. •. - ---------

. '

Fig.5: Sedicell outlet

Fic.8: Provision for hy-passlnc
tertiary treatment

~---------~.-.,...,--:rr- ----:rs--~-,--1-,~~ -i;.7~~-----·n
~.... i • ' . J ,).')."Ill,, ~11 p;}J • ·'t' '•1 · '' .• '• •
~ '\ , I '''+ ks t4 > ·?°.», .,,.,,s f '':op?gs$1. :

l ·"~-,.• .... ",•,t /\• ,,~.-t' ,,. " ' . l 1¢}'3,2, .. , ..,,.! ;.• f.'::: ~ '
• ' i .' !+""<. . I 11 l~:'fl, ,J,, :~-l:.;;r.,

!
~ •~ ~._, _ 1Ji' I ~-''ti•,~~~;Ji

. \', ,.....
r· 'd

•• f

' . . . ~
..... .,.. •• .......:...J..-.;,.....~

Fig.4: Sedicell top - overloaded
with solids

!

·- ....,

Fig.1: Manufacturing process area Fig.2: ETP inlet channel with V- Fig.3: Equalization tank

Fig.7: Pressure sand filer (tertiary
treatment)
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Fig.21: Energy Meter at ETP

Signature:: of the insprc-ting officials

, Sr. :\o. I :\:um: of the Offiri:ils
I I

-~ .. ~ .. - ..-.: . .::.. - - -- ... -
«C..

Fig.22: Log-book of Energy Meter at ITP

Sign:lttlrl'

h-. I _1 Sh C. I~ lh,.1ur:!-1:1. Sc.·c·. Cl
1
CD. D,IIJ, ~-~--

1

l·y I' f . ,. viii 2r. 'an±.vy iunwr. ' , ' »,i)ell [
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(

1 3

1-Jul-2020 125.0098
2-Ju1-2020 119.9998

3-Jul-2020 84.0064
4-Jul-2020 85.2584

5-Jul-2020 118.6061

6-Jul-2020 104.8663
7-Jul-2020 72.7822

8-Jul-2020 93.6452

9-Jul-2020 142.3805

10-Jul-2020 135.0560

11-Jul-2020 151.1389
12-Jul-2020 154.5752
13-Jul-2020 156.6176

14-Ju1-2020 167.3300

15-Jul-2020 190.1629
16-Ju1-2020 183.8051
17-Jul-2020 204.7529

18-Jul-2020 162.5651

19-Jul-2020 169.0724

20-Jul-2020 169.3223

21-Jul-2020 232.0445
22-Jul-2020 167.0832

23-Jul-2020 169.3951
24-Jul-2020 190.6943
25-Jul-2020 195.9076
26-Jul-2020 194.4984

27-Jul-2020 168.0428
28-Jul-2020 196.7484
29-Jul-2020 207.9102
30-Jul-2020 151.1038
31-Ju1-2020 253.2070

4917.5884



(

1 3

1-Aug-2020 199.4238

2-Aug-2020 148.9159

3-Aug-2020 157.0449

4-Aug-2020 156.7948

5-Aug-2020 179.2703

6-Aug-2020 173.3684

7-Aug-2020 165.4393

8-Aug-2020 174.4380

9-Aug-2020 192.1968

10-Aug-2020 188.5310

11-Aug-2020 138.8186

12-Aug-2020 190.2823

13-Aug-2020 207.7816

14-Aug-2020 215.9534

15-Aug-2020 209.6615

16-Aug-2020 182.5955

17-Aug-2020 201.2236

18-Aug-2020 188.4056

19-Aug-2020 193.5981

20-Aug-2020 167.8803

21-Aug-2020 203.1718

22-Aug-2020 220.2384

23-Aug-2020 207.4582

24-Aug-2020 236.5829

25-Aug-2020 193.8646

26-Aug-2020 147.7073

27-Aug-2020 199.3078

28-Aug-2020 200.0672

29-Aug-2020 204.0438

30-Aug-2020 226.8643

31-Aug-2020 300.0527

5970.9827

var Cham
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1 3

1-Sep-20 78.6875
2-Sep-20 201.7351
3-Sep-20 205.7523
4-Sep-20 163.4860
5-Sep-20 204.1186
6-Sep-20 205.1864
7-Sep-20 183.5665
8-Sep-20 207.8895
9-Sep-20 153.9347

10-Sep-20 205.6299
11-Sep-20 208.0503
12-Sep-20 259.1998
13-Sep-20 234.7015
14-Sep-20 175.7497
15-Sep-20 203.5619
16-Sep-20 127.9405
17-Sep-20 213.0395
18-Sep-20 195.9561
19-Sep-20 140.5731

20-Sep-20 186.1327

21-Sep-20 193.1977
22-Sep-20 178.9315
23-Sep-20 175.6034
24-Sep-20 189.8114
25-Sep-20 180.8385
26-Sep-20 172.5061
27-Sep-20 221.7245
28-Sep-20 213.5146
29-Sep-20 231.9892
30-Sep-20 238.2030

5751.2115



1

1-0ct-2020
2-0ct-2020
3-0ct-2020
4-0ct-2020
5-0ct-2020
6-0ct-2020
7-0ct-2020
8-0ct-2020
9-0ct-2020

10-0ct-2020
11-0ct-2020
12-0ct-2020
13-0ct-2020
14-0ct-2020
15-0ct-2020
16-0ct-2020
17-0ct-2020
18-0ct-2020
19-0ct-2020
20-0ct-2020
21-0ct-2020
22-0ct-2020
23-0ct-2020
24-0ct-2020
25-0ct-2020
26-0ct-2020
27-0ct-2020
28-0ct-2020
29-0ct-2020
30-0ct-2020
31-0ct-2020

3

195.0560
206.4423
200.4133
175.8019
170.6406
166.2541
149.2309
98.8297

205.9945
193.4547
190.0426
224.4420
250.3475
239.2569
190.0443
202.5255
199.8321
177.4742
176.9537
198.0757
203.5826
178.1140
172.3539
172.5892
207.8882
279.7584

0.0000
0.0000
0.0000

0.0000

0.0000

5025.3988

42 }
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Decker

Pop real & finished
paper

l----~-,

Krima

Calendar

Centricleaner

M. Chest

Dryer

Mould

M.G.

Continuous
pulper ·

Press

· Dryer

Conveyer

Waste Paper

Fig.- 1, Layout of Paper Manufacturing Process at M/s Cheema Papers Ltd, Kashipur (U.K.)
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( ( ""'"""'.:, --~ c!!-B2llc'1lf •3arvs vlfavr zier vi yzqg firvr al
umc, 2 9/20, ~ tJs, 5l(.Y1c;jt~lc11, ~~2\~800 l

varies-zgf4if#area.sit. raraft-so1s//7 · faia
~ 'QR?; &Rf

11m Jt,
Mis Chccma Paper Ltd,
Plot No: 103,
9km Stone, Bazpur Road,
Tchsil-Kashipur, Distt-U.S.Nagar.

fcil'fcT :-u!R ~ fucITTur "(!cf ~) 3~-1974 i$T aRT-25/26 3f1t ~ ti~nmc,
3sf@frerar-1 978 3rrwfa weasfsan sf#a 3ararz farw kg vi a (rzrvr far
ui Riso) 3if@if#mar-1 981 t arr-21 ca ziilfa 3f@if1ar-1 987 a 3raawfa zrzaf
u 4f izra a mar

Jfgl""c:lf,
3"Cl7Jcrn ~~ mr ~ os.12.2018 al zaaf #a ark fr# arr g arzrfeazu a

If5!fcB-i~-m.tft.m.t.1QrUTT.~fW-5/2018/1137 ~ 15.09.2018 a Rkg zian-1 i!t mu@
scaa # gfe zizita kg srg@er fszn wren &

3crr1 cf)iff i!t 3ElTcTT cBT ~ cf> ~ 'CRli:-JUnQ(laj 3fil<JT cB1' ~ (folci6-ll2f ~
varia-ref@halalra.3i. ran+farat-so18/1137 Raia 15.09.2018 a fa ziz-1 cB1'
ca@rz zizifra fen era ? ­

s. Last CCA Present CCA (Expand)
No. Product Quantity Product Quantity

(Per Month) (Per
Month)

I. MG Poster, MG Craft & Duplex 5250MT MG Poster, MG Craft & Duplex 6500MT
Board · Board

ha rwa ra aaa zk±if 1
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0IE
HEAD OFFICE

Uttarakhand Environment Protection and Pollution Control Board
29/20, Nemi Road, Dalanwala, Dehra Dun (Uttarakhand)

Phone : 0135-2658086, Far :2718092. Web : www.ueppcb.uk.gov.in. E-mail : msukpcb@yahoo.com

UEPPCB/HO/Con/C-5/2018/ )\3)
To,

MIs Cheema Paper Ltd,✓Plot No: 103,
9km Stone, Bazpur Road,
Tehsil-Kashipur, Distt-U.S.Nagar.

Date: 02018 /S4.-22[
REGD.POST

Consolidated Consent to Operate and Authorization hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the "Water
(Prevention & Control of Pollution) Act, 1974" and under Section-21 of the "Air (Prevention
& Control of Pollution) Act, 1981" and Authorization under "Rule-6(2)" of the "Hazardous
and Other Waste (Management and Transboundary Movement) Rules, 2016" notified under
"Environment (Protection) Aet, 1986" as annlicahle (to be reerred hereinafter as Water Aet, Air
Act and Hazardous & OtherWastes Rules, 2016 respectively).

PCB ID - 13189
CCA (Renewal)
Consent No. 38524/ ))

Inward ID - 239070

Date :- 05.04.2018

Q

;
/

CCA is hereby granted to Mis Cheema Paper Ltd located at 9km Stone, Bazpur Road, Tehsil­
Kashipur, Distt-U.S.Nagar subject to the provisions of the Water Act, Air Act and Hazardous
and Other Wastes Rules, 2016 and the orders that may be made further and subject to following
terms and conditions :­

1. This CCA is granted for a period from up to 31.03.2023 and valid for manufacturing of
following products with Capital Investment/Net Assets Values 60.54Crs :­

s. Last CCA Present CCA (Renewal)
No. Product Quantity Product Quantity

(Per Month) (PerMonth)
I MG Poster, MG Craft & 5250 MT MG Poster, MG 5250 MT

Duplex Board Craft & Duplex
Board

2. Specific Conditions under Water Act:­
(i) The daily quantity of effluent discharge (KLD) :­

--·-- ILast CCA P2sent CCA (Renewal}
Trade Effluent 2625 2625 I

Sewage 24 24 I
(ii) Trade Effluent Treatment and Disposal : The applicant shall operate Effluent

Treatment Plant consisting of primary, secondary and tertiary treatment as is required
with reference to influent quantity and quality.

In case of stoppage offunctioning ofETP, production has to be stopped immediately and
this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(iii) The treated effluent shall be recycled to maximum extent and remaining treated effluent
shall be ciisposal in nearby drain leading to river kosi. Quality of the treated effluent shall
meet to the following: general and specific standards as prescribed under Environment
(Protection) Ru'es, 1986 and applicable to the unit from time-to-time :­

- I -



I pH Between 7.0 to 8.5

2 Suspended solids Not to exceed 500mg/l

3 BOD (3 days 27C) Not to exceed 30 mg/l

4 COD Not to exceed 350 mg/l

5 AOX Not to exceed 1.0Kg/Ton of product.

r

s. Stack Stack Type of Fuel Emission Emission

No attached with height Fuel Quantity Control standards

(Mt) Equipment not to
exceed

1 Boiler 31 Husk 3TPH Wet PM-

(10TPH) x 2 Scrubbing 600mg/NM
System

2 Boiler 55 Husk 7TPH ESP PM-

(22TPH) x 1 150mg/NM

In case ofstoppage offunctioning of air pollution control equipment, production has to be
stopped immediately and this Board has to be intimated byfax/phone/email with a report in
this regard to be dispatched immediately.

(ii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial, Commercial, Residential, Silence) which
are as follows :-

(iv) Sewage Treatment and Disposal: The applicant shall provide comprehensive Septic Tank
& Soak Pit as is required with reference to influent quantity and quality.

3. Conditions under Air Act :-
(i) The applicant shall use following fuel and install a comprehensive control system consisting

of control equipment as is required with reference to generation of emissions and operate
and maintain the same continuously so as to achieve the level of pollutants to the following
standards:

Standards Industrial Area Commercial Area Residential Area Silence Zone

for Noise Day Night Day Night Day Night Day Night

level in time time time time time time time time

db(A) Leq 75 70 65 55 55 45 50 40

Day time : from 6.00 a.m. to I 0.00 p.m., Night time: from I 0.00 p.m. to 6.00 a.m.

4. Conditions under Hazardous & Other Wastes Rules, 20l-__N,]

(@) Number of authorization and date of issue: -20cl!Lc.14l.10
(ii) The Factory Manager ofMis Cheema Paper Ltd, Kashipur, Distt-U.S.Nagar is hereby

granted an authorization to operate a facility for collection and storage of Hazardous wastes.

(iii) The authorization is granted to operate a facility for generation, collection and storage of
hazardous wastes within factory premises for following category ofwastes :-

S.No. Category Quantity ofWaste for which Mode ofDisposal

(Schedule-I & authorization is being issued
Sched ule-Il) (MTA)

1 Schedule I--5.1 0.010 Recyclable.

(iv) The authorization shall be in force for a period up to 31.03.2023.
(v) The authorization is subject to the conditions stated below and such conditions as may be

specified in the rules for the time being in force under Environment (Protection) Act,
1986.

Terms and conditions of authorization :
(i) The authorization shall comply with the provisions of the Environment (Protection) Act,

1986, and the rules made there under.

- 2 -
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( Annexure
Specific Conditions:

1. The applicant shall provide ISi mark water meter to each water supply source and shall regularly submit
returns of water consumption in the prescribed form and pay the cess as specified under Section-3 of
Cess Act.

2. The applicant shall submit audited balance sheet of the unit at the end of each financial year so that fee
submitted by the applicant could be assessed.

3. The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform etc. as per
requirement for monitoring the air emissions and the same shall be open for inspection and use at all
times by the Board's staff. The chimney/stack attached to various sources of emission shall be designated
by numbers such as S-1,S-2et . and these shall be painted/ displayed to facilitate identification.

4. The industry shall ensure interlocking of air pollution control devices and production processes.
5. A solid waste generated from the industry has to be disposed in manner so that contamination of surface

water bodies/ground water/soil etc. does not take place.
6. The industry shall take adequate measures to control of noise from its own source so as to comply with

the standards as may be applicable.
7. The applicant shall develop three rows of green belt on the premises with plant species as suggested by

the Central Pollution Control Board.
8. The industry shall strictly adhere with the specific and general conditions issued with CCA order. Any

violation of stipulated conditions may attract legal action under the provisions ofWater Act, Air Act and
Environment (Protection) Act and Rules made thereunder.

9. The industry shall ensure all safety measures and shall undertake periodical assessment by the
competent authority. ·

10. Unit shall ensure manifest system in Form-10 of Hazardous & Other Wastes Rules, 2016 while
disposing hazardous waste.

11. Hazardous waste should not be stored beyond a period of 90 days.
12. The industry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities and

disposal arrangement in such a way so that no waste water is discharged in water stream or water bodies.
13.The unit shall install water meter in all water use/recycle point and also at discharge point.
14.The unit shall strictly comply with the directions issued by the UEPPCB on dated 13.03.2015 under

Section-33(A} of the Water (Prevention & Control of Pollution) Act, 1974- regarding
Implementation of "Charter for Water Recycling and. Pollution Prevention in Pulp & Paper
Industries.

15.The Unit shall comply with the directions issued by the board under section-33(A) of Water Act, 1974
regarding installation of RTMS & Real Time Data transmission to CPCB & UEPPCB, Scrupulously.

16. In case of non-compliance of CCA condition the BG No-0066818BG 1001966 5.0Lacs (State Bank of India),
Kashipur shall be forfeited in favour of the Board without any prior notice.

17. The unit shall strictly comply with the provisions of Water, Air & E (P) Acts and Rules/Notifications
made there under.

18. The unit shall not increase production capacity without prior consent of the Board.

General Conditions :­
1. The applicant shall get analyse the samples of effluent/'emission/hazardous wastes at least once in a three

month from the laboratory recognized by the MoEF and shall report to the UEPPCB.
2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered

outlet for the discharge of effluent or gases emission or sewage waste from the unit.
3. Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The applicant

shall provide discharge measurement equipment at final disposal point.
4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated

conditions within 30 days of receipt of this CCA. If, at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof.
6. The industry shall provide uninterrupted entry to the STP's/ETP's inlet and outlet points, Air Pollution Control

equipment and stack for smooth sampling/monitoring of efficiency of pollution control measures.
7. The industry shall provide "Inspection Book" at the time of inspection to the Board's officials.

-4­
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((ii) The authorization and its renewal shall be produced for inspection at the request of an officer

authorized by the SPCB/PCC.
(iii)The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous

wastes without obtaining prior permission of the SPCB/PCC.
(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in

the application by the person authorized shall constitute a breach of his authorization.
(v) It is the duty of the authorized person to take prior permission of the SPCB/PCC to close­

down the facility.
(vi) An application for the renewal of an authorization shall be made as laid down under these

rules.
(vii) The unit shall comply with any other conditions specified in the guidelines issued by the

MoEF or CPCB/SPCB from time to time.

5. This CCA is valid for manufacturing of MG Poster, MG Craft & Duplex Board by using
waste paper as a raw material only.

6. Compulsory documents to be submitted by the Industry/Unit :­

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
& Other Wastes Rules, 2016 and Third Party Audit Report.

(ii) Environment Statement in Form-V ofEnvironment (Protection) Rules, 1986.
(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage

Area.
Unit has to apply for renewal ofCCA well in advance of 60 days ofexpiry ofthis CCA.
Competent Authority reserves the right to change/modify/add any time any condition of this
CCA.

9. Unit has to comply with the other general conditions as annexed herewith. Non compliance
of any provision of this CCA and provisions of the Water Act, Air Act and Hazardous &
Other Wastes Rules, 2016 will results in legal action under the aforesaid Acts and Rules.

-..Se..
Copy to: Regional Officer, Uttarakhand Environment Protection and Pollution Control Board,

Kashipur, Distt-U.S.Nagar for information and compliance ofthe same.

(
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8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to

occur in excess of standards laid down, such information shall be reported to the Board's offices and all other
concerned offices. In case of failure of pollution control equipment, the production process connected to it
shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

I 0. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry, it
shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/ production
capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge point or
emission point.

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as may be
necessary.

13. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous waste without
obtaining prior permission of the Board.

14.Any unauthorized change in personnel, equipment as working condition as mentioned in the application by the
person authorized shall constitute a breach of his authorization.

15. It is the duty of the authorized person to take prior permission ofthe Board to close down the facility.
16. The authorization is valid for temporary storage ofHazardous Waste within premises only.
17. The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous chemicals

being used in the plant as well as air emission and waste generated within premises is displayed on Display
Board of size 6x4 feet out side the main factory gate within premises.

l 8. It is duty of the authorized person to take prior permission of this Board to close and cleanup the facility for
treatment, storage and disposal ofhazardous waste.

19. The applicant shall maintain record ofhazardous waste in Form-3 and shall submit annual return in Form-4 on
or before the 30" day ofJune following to the financial year to which that return relates.

20. In no case any hazardous waste shall be disposed offon land, in any drain, or into any water stream. All spillage
must also be safely collected and stored.

21. Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical and
chemical analysis of hazardous waste sample and report to the Board.

22. Dried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit constructed
with R.C.C. or such material which does not react with the waste contained in it.

23. The storage area should be fenced properly and Sign/Notice Board indicating 'Danger' and 'Hazardous' shall
be displayed at appropriate position both in Hindi and English.

24. The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on impervious
floor under covered shed. Hazardous waste if required shall be sold only to Registered Recyclers/Re­
processors.

25. In case of any transportation of hazardous waste, the details in Form-IO of the H~azardous ,Other Wastes
Rules, 2016 shall be submitted to the Board. ~ ~

b'[Gia
ChiefEnvironment Officer

'(

I

(

(

-5­ I

«83



Application Type Category/ Type of Application: Paper and Pulp

(i) Name of Industry: CHEEMA PAPERS LTD .
. •••• ~ l ,

(1i) location Details of the Industrial Unit- (Attach Site Plan and Certified Revenue Sketch) ($)

Grand Total {sq meter)

177416.00

7414.25

1554.50

Proposed (sq meter)

0.00

0.00

0.00

cheema_kashipur@yahoo.com

91 9927077199

CHEEMA PAPERS LTO.

9TH K.M. STONE

BAZPUR ROAD, KASHIPUR

UTTAHAf(HAND

UDAM SINGH NAGAR

KASHIPUR

244713

UTTARAKHAND

UDAM SINGH NAGAR

KASHIPUR

Kashipur {MB)

Non-Notified
Critical

Fresh Water

· 9TH K.M.STONE, BAZPUR ROAD

K.t>,SHIPUR

Existing (sq meter)

177416.00

7414.25

1554.50

Land Use Details

Green Belt Area

Open Land

Road/ Paved Area

(iv) Salient Features of the Industrial Activity:

o~hnit is manufacturing paper from pulp

(v) Land Use Details of the Existing/ Proposed Industrial Unit Premises Ownership of the Land: Enclose
Documents of Ownership/ Lease: ($) ·

WaterQuality:

. ;Fru(Nt.imber:

Address Line 1 :

• Address Line 2 :
- ·j. '
), ;A.'~9ress Line 3 :

42±%,° State:
, .• · • .... ·.:l.·;;.:r·1 ..

District:

Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number: 21-4/528/UT/IND/2017
1. General Information:

.. -.:'.~tr:·.~--· '.

0 1a$%"
·esillage/Town:

ti»»
" igjrvpe category :!'ea ; .

. ;i'::./,c.\"• ~l. :.:.., \-; ·: : .

j(fj,i} '..£~'.rP~i"!iunication Address

#a@recs us t­
• Address Line 2:

· · ..··, }.~~cress Line 3:-#sDistrict:
sub:District

%@er
PhoneNumber with Area Code:

24/05/2017 '1030 Pl'vl Page 1 of 5



41895.25

228280.000.00

0.0041895.25

228280.00

Government of India
Central Ground Water Authority (CGWA)

Ministry ofy.1ater Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

· Rooftop area of building/
sheds
Total

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/528/UT/IND/2017

(vi) Drainage in the Area (River/ Nala etc) : n.a

(vii) Source of Availability of Surface Water for n.a.
Industrial Use (if any - Furnish Details):

· (viii) Average Annual Rainfall in the Area (in mm): 1190.00

3440.00

0.00

0.00

3440.00

160.00

3600.00

16000.00

1152000.00

Total

Annual
Requirement

(m3/year)
1080880.00

3920.00

51200.00

320

0.00

0.00

0.00

0.00

0.00

No. of
Operational Days

in a Year
320

320

320

50.00

3600.00

0.00

0.00

3440.00

160.00

3600.00

Total
Requirement

(m3/day)
3377.75

12.25

160.00

0.00

0.00

0.00

0.00

0.00

50.00

3600.00

3377.75

12.25

160.00

Industrial Activity

Residential/
Domestic
renbelt
,Development
!Environment
Maintenance
Other Use

<;3rand Total

(ix) Townships/ Villages (Within 2km Radius of kashipur
the Industrial Unit):.

(9/whether Ground Water Utilization for: Existing Industry
. ·.· ,... : :-· .., .. - .

; (b) ;Surface Water Available
{yj'(canal, River, Ponds etc.) (m3/day):

·tjuciz;·.- ·
'L/,:·.JJ~liJY-,ater Supply from Any Agency (m3/day):

-- ~--·'--·· ...,;_t: -~, ..-. . -- .. "" Total Fresh Water Requirement
' ~-• · i(atb+c)(m3/day):

- ,~~ .•. .,,_. 3 ,_ .. .

} (d)/Recycled Water Usage (m3/day):

%rial water Requirement:
·(a+b+c+d)(m3/day)

(ii) 'Breakup ofWater Requirement and Usage:

Activity . Existing Proposed_
Requirement Requirement

(m3/day) (m3/day)

: Date of Commencement Industry: 15/06/1990

@isor no:
~ iforwater Reautremerit Fresh an4Recycled water usage)
)(Pl~ase_ Enclose Water FlowChart of Activities and Requirement ofWater at each Stage)($)
i(# Total water Requirement (a+b+c+d) (m3/day)

1 I•· ' • I ' • , ..1 .; ·if. Exists Proposed

, · [ · - Water Requirement Details (FreshWater) (m3/day)' ' . . . .. .

i· (a) Ground Water Requirement (m3/day): 3440.00 0.00

24/05/2017 10:30 PM Page 2 of 5
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No/-

No/ -

Whether Permissio1
Registered

with CGWA / If so
Details Thereof

Whether
Fitted
with
Water
Meter

(Days) (m3/year)

320 51200.0

320 0.0

320 51200.0

320 0.0

51200.0

30.00 No

30.00 No

Horse
Power

of
Pump

Mode
of
Lift

Name

0

Submer
sible
Pump

2

(m3/day)

160.00

160.00

0.00

160.00

0.00

160.00

3440.00 (m3/day)

Operatio
nal Hours

(Day)/
Days
(Year)

200.00 5/ 320

300.00 15 / 320 Submer
sible
Pump

Discharge
(m3/Hour)

8.00

Depth
to

Water
Level

(Meters
below
Ground
Level)

7.00145.00 /
150

· 320.00 /
150

Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Developrnent and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP}

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC}

(a) Total Waste Water Generated:

(b) Quantity of Treated Water Available

i), Reuse in Industrial Activity:

ii). Reuse in Green Belt Development:

iii). Other Uses:

(c) 'Total Treated Water Utilized:

:n.a .... ·
5. Details of Rainwater Harvesting and Artificial Recharge Measures for Groundwater Recharge in the Area. If the

. Firm has Proposed to take up Rainwater Harvesting and Recharge outside the Industrial Unit Premises, then
provide NOC fromthe Concern Authority / Agency where the Harvesting Measures are Proposed, if Already
implemented, details may be furnished. (Attach Report on Comprehensive & Feasible Rainwater Harvesting/
Recharge Proposal).· ($)
will be constructed as per proposal

s

I

i().Groundwater Abstraction Structure- Proposed:
.. .-:f-:,·.·:.-·-·::- ... _ .
• Number of Proposed Structures:- -.....+ deesNo." Type of Depth Depth Discharge 0peratio Mode Horse Whether Whether

• $ .- Structure (Meter) to (m3/Hour} nal of Power fitted Permission
Name I Year I Water Hours Lift of with Registered

· of Diameter Level (Day)/ Name Pump Water with
-.. Construction (mm) (Meters Days Meter CGWA / If
F ist i. below (Year) so

~ . Ground Details
Level) Thereof

4. Groundwater Availability (Please Enclose a Comprehensive Report/ Note on Groundwater Condition/
Groundwater Quality in and Around the Area) Applicable to Industries Consuming Greater Than 500 m3/day and J

or having a Land Area of Greater Than 2 Ha.-($)

Zs.
. ---·---- .
--...1.,Borewell /
sew.: 1990

.ca3."±±±, /2#Borewell /. •'.,; ,., : 1990
:s;ck ±!r:"

Application Number : 21-4/528/UT/IND/2017
(iii) Breakup of Recycled Water Usage:

o

Net Ground Water Requirement:
+33,1%£°
3. (a). Groundwater Abstraction Structure- Existing:
: .ie .

€ """I"$.4£%/3 Structure (Meter)
·: 'Name/Year I

_if.A.1 of Diameter
4,24j.3; 3/Construction (mm)

##@#"GA

24/05/2017 10:30 PM Page 3 of
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File Name

Refferal Letter.pdf
Attachment Name

referral letter

Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP}

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

6. Copyof Referral Letter seeking NOC from CGWA from Central Pollution Control Board/ State Pollution Control
·Board l Bureau of Indian Standards/ Ministry of Environment and Forests/ Other Central I State Agencies shall

··Ji5tl'Ahh'exed,- ($)
. -,..:....-;.-~--------
Attached Referral Letter

S.No• Attached Referral Letter

1 State Pollution Control Board

'Application Number: 21-4/528/UT/IND/2017
r
l

File Name

File Name

Map.pdf

Map.pdf

_!:~ff)fqr;ma is Subject to Modification from Time to Time.
'should be submitted to Regional Office.

revenue sketch

"....·:J~s:_fi,o . Attachment Name
\-.~fp~-=---=-- ,1.•••.. •

· 1 plant layout
±sit--- · .

2). Certified Revenue Sketch : (Refer: 1 (ii))

S.No Attachment Name
. . .... - ;,,-· ~.

a:s to Submit Processing Fee of Rs. 1000.00/- (Rupees One Thousand Only) in the form of Demand Draft drawn in·
· ,. 'CG.WB and Payable at Faridabad, Haryana.

·--·. !:. . .... '•

Details:-

j9273 Dated: - •12-
• Amount: [of

)~roc~ssing Fee is Non-Refundable. Applicant should ensure a~d Chrkk Eligibility of Submission of Application
iired Documents before Submitting Online Application.
:·-~-· ·· .

«

ctor,Central Ground Water Board Uttarakhand Region, 419-A, Kanwali Road, Baluwala , Near Urja.adun, DEHRADUN, UTTARAKHAND, 248006
pplication will be Summarily Rejected.

. plication will not be Processed till the Print Out of the Signed Complete Application is Submitted to

7. Have You Applied Earlier for Groundwater Clearance from CGWA I State Government Agency:

i#;so etails thereof with status:
rs=sit.±...

TRIAL USE- Self Declaration
":.~.• ·, -·~-: .. - ·-Oeriy th at the Data and Information Furnished Above are True to the Best of My Knowledge and Belief and I am

',:' ·, · t ifAny Part of the Data/ Information Submitted is Found to be False or Misleading at Any Stage the Application
ted Out Rightly.
«a

3). Documents of Ownership/ Lease : (Refer: 1 (v))

S.No Attachment Name File Name

Khatauni Khatoni.pdf

4). Source of Availability of Surface Water: (Refer: 1 (vii))

24/05/2017 10:30 PM Page 4 of 5



Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

/ Application Number: 21-4/528/UT/IND/2017
No Attachment Found!

5)·:·•g~c,:Jqse Flow Chart of Activity and Requirement ofWater: (Refer: 2)... ::-_·,~~ (.)j:• . .- . .

No Attachment Found!~ ·~ -~~ __--:_ '-.

(

6).Groundwater Availability Report: (Refer: 4)

N_o_Attachment Found!

,'

iil,
applicant

(With official seal)

File Name

File Name

File Name

RWH Design.jpg

Consent.pdf

ESP DRAWING.pdf
--
Flow Diagram.pdf
NOC.pdf

Attachment Name
.AAPCS-ESP

a4. Process now diagram/'·7ere
· J!i;,dustrial Application :

hment Found!

'ti~g Effluent :

Attachment Name

User : Cheemapapers

_ ·---·- _ e:d:sy User : Cheemapapers
;_ -·

7). Details of Rainwater Harvesting I Artificial Recharge Measures: (Refer: 5)
·£3..·- ­

· ... ,j:-',.,, ,,-·,},t !No.. Attachment Name
# ii5»»
iron:
~":-:"; :., ::: : . . .

Submission Date: 24/05/2017
sf%±

In case signed by any authorized signatory, the details of the signatory with the authorization shall beenclosed:

- - - ' --- -------------------------------------------------------------------------------------------------------------------------

24/05/2017 1030 Pl'vl
Page 5 of 5
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Over flow reuse in pqlp mill & m/c

Fiber to pulp mill.. Urea and DAP

Aeration Tank
45mX 35mX3.Sm
Cappcity-5502 m3

(Surface aerators 06X25 HP each)l·Primary
Clarifier
Capacity-
794M°

i
► Sedicell

Krofta
21lm3

Equalization
Tank

Capacity
1000 m3

Combined
Mill effluent
3050 m

Ovdflow
Underflow

lte ~
Secondary­ Sludge,,

Sludge Clarifier
(

Dewa,ering Filter Press
Capacity794mMachine 25

..--\ \ m/Hr J ­:)"--. / , (17.0m X 3.5....... ..
Siudgetld to

I H Tertiary

I
Treatment

Board/Egg Tray Treated (DMF 06 NOS)
Mills

ai Discharge to drain
Water tank 5Dm3/hr each

Fig-2, Layout of existing ETP at Cheema Papers Ltd,. Kashipur (U.K.)
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[ijCHEEMA PAPERS LTD., KASHIPUR
iEFFLUENT TREATMENT PLANT

CHEE MA DAILY EFFLUENT IN LET RECORD
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r.iCHEEMA PAPERS LTD., KASHIPUR
EFFLUENTTREATMENT PLANT

CHEE MA DAILY EFFLUENT IN LET RECORD Month .S~ &,p_~t)__
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CHEEMA PAPERS LTD., KASHIPUR
- EFFLUENTTREATMENTPLANT
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CHEE" A DAILY EFFLUENT IN LET RECORD
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CHEEMA PAPERS LTD., KASHIPUR

EFFLUENT TREATMENT PLANT

Month 5t>.Q'~◊-~()CHEE MA DAILY EFFLUENT DISCHARGE RECORD
90°V-NOTCH READINGS (ems.)
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CHEEMA PAPERS LTD., KASHIPUR

EFFLUENT TREATMENT PLANT
CHEE" A DAILY EFFLUENT DiSCHARGE RECORD

Month OC.±~~~~
,-----
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hart Wante Management_Company
hh No 257, Station Roal

bl.put.hole Har«lwr, Utankhwl
G81'JN: OfSAYWPN1l5:lM:.!1,J

Orlgnol fnr 8uv1.wr

I
I

Tax Invoice
lnv.,r._<' NiJ G1 l'tansportMode : 'TRUCK

--,----------+;:.:;.;. :.:::..;;. :..;_,:_;.:.;..__:-:-::---------,tnvoi«e date 29/02/2020 Vchlr:le number-: UP13f450l
Re Gare (/ij. ate or supply6/2/020
State Uttarakhand [ode s [Place of Supply -: Uttorakhond

Bill to Party

GSlfN· OSAAACC716lPlZD

M/s CHEEMA PAPERS LIMITED

20278

Code -5

Total

M/s CHl:EMA PAPERS LIMITED
Ship to Party

l<ashlpur, Uttaralchand
9 Km Stonq Bazpur Rood

GSTIN: OSAAACC7163P1ZO
Code •S Uttarakhand

Taxable CGST SGSTKg llate Amount
Value Rate Amount l!ale Amount

4910 3.50 17185 17185 9 1547J 9 1547

UOM

3926 Qty

HSN
code

1 l'l;nrkW,l5ll'

9 1<111 Sw,w 8,npur Road
kash1pus Uttarakhand

Urtarakhand

s. 1>,-oduc-1
No Desrnption

Material

( Total
Twenty Thousand Two Hund.red Seventy Eight Rupees Total Amount before Tax

20278

17185
Add.; CGS'T - 9% 1$47
Add: SGST - 9% 1S47
Total Tax Amount 3093
Total Amount after Tail: 20278

'riufied ih.11 th,- ru,rr,, u:\r;, • ,en obow nre 1ru1- and lr)fl~
f rt fr, ie yren 'Y@it [,.ji

A\
Authorisedsignatory

ow sou W@ Manet«entave

Au»o4senatory
___- Proor·.-tt P

GST on Re-Jene Cha,ge

P·o

0
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GsTN . OSAVWVN71S3M2lJ PtnJJ. Mob 9837555198
PAN ~o· i\YWPN'7l53M . . . . . 9837112&41

c Bharat Waste Management Company
At OMPF TE PI ASTIC WASTE MANAGEMENT SOUJ JION
F AI SIN: AIL KINS PLASTIC WASIF SALES & PURCHASE

Manwfetwr in Plstie Duns & lams PP, HD, LD, ABS, Pc & .JohWork
t\U Kind nf her11p

Add. B h a ra t a«tr Mamrent C o . Khsrn N o . 2 4 7 S t a t i o n Hod, $hikarpur
anthura, Horke, Hwridwr('.k )
Email s«hadtrwdingrke@gmil. com--------------- ... .__ _

CHEEMA PAPERS LIMITED

9 Km Stone Bazpur Road, Kashipur, Uttarakhand

SUB -AGREEMENT FOR HAZARDOUS WASTE MATERIAL (Plastic Waste}
DISPOSAL AGREEMENT

Dear Sir.

We are Bharat Waste Management Company leading providerOf Hazardous
Waste Recycler (Plastic Waste) services, that is Industrial waste.

BHARAT WASTE MANAGEMENT COMPANY <Second Party> will pay tne
agreement charges to CHEEMA PAPERS LIMITED (First Party) for Used &
Waste Plastic Treatment & Disposing by BHARAT WASTE MANAGEMENT
COMPANY and collect ttie Used & Wastes Plasiic as per CHEEMA PAPERS
LIMITED (Second Party) dispose of schedule, that according to Uttarakhanct

Environment Protection & Pollution Control Board Norms, that manifest

certificate Form S issue against the Material,. which is store by CHEEMA

PAPERS LIMITED (Second Party! and That dispose of agreement for One

Year and that is chargeable Agreement Between CHEEMA PAPERS

UMITEO & BHARAT WASTc MANAGEMENT COMPANY and :r.t\lC#'9"~1' i-..,.,,
a,Mo#--

instructiongiven below. Wes«M" poc:...--~-......_....
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• CHEEMA PAPERS LIMITED«a+arty stall be arranging the F acility for
loading material plastic wastes

• T h a t Plash Waste material Dispose a g a i n s t o f a g r e e me n t charges wth j 4
3 5Per kn Ex GST 1 wth «charges pady CHEEMA PAPERSLIMITED to
0HARA1 WASTE: MANAGEMENT COMPANY •

• That Plastic waste material Quan ti ty should be J 5 to l 7 lon Ppr rnonth,
1f 111..1teriill Qu.intity less then so thal Piastre Waste Material Rate w,n be
evse

• BHARAT WASTE MANAGEMENT COMPANY segregates another plastic waste
which ,s purchase against or Quantity

• That agreement effected from 1" Feb 2020 and that valid till 1•1 Feb
2021.

- As per Dispose off material that material Transportation 111 CHEEMA
PAPERS LIMITED scope, and that dispose off material details given below

• BHARAT WASTE MANAGEMENT COMPANY material dispose off against of
UEPPCB norms which is against of authonz.at1on and dispose off recerpt which
1s provided by facility that against of material Qty

• ThatWaste material Dispose off charges payment term within 7 days

• That all legal activity will follow the all Safety & Security rules according
to CHEEMA PAPERS LIMITED norms

• If CHEEMA PAPERS LJMITED breaks the Hazardous Waste Agreement
so they will inform before one week by the Notice and they will provide
the reason for that concern person of BHARAT WASTE MANAGEMENT
COMPANY

CHEEMA PAPERS LIMITED

Authorized Sign

BHARAT WAS
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